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SHORT    DURATION  DISCUSSION 
UNDER     RULE     176 RE.   FLOOD 

SITUATION IN THE COUNTRY 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : We now go to the discussion 
on the flood situation in different parts of the 
country. Mr. Banka Behary Das. I may tell the 
House that it is fifteen minutes to the mover 
and ten minutes to every other hon. Member. 

SHRI BANKA BEHARY DAS (Orissa) : 
Mr. Vice-Chairman, Sir we are all deeply 
distressed because of the flood situation that 
the entire country is facing now. One month 
back we had the floods in Assam, Rajasthan, 
Kerala and some other States. Now we have 
floods in Gujarat, Orissa and West Bengal. I 
am very sorry to say that after reading both the 
statements of the Minister regarding the flood 
situation in the country I feel disillusioned 
because the estimates given by him in both the 
statements are far from the real picture that we 
are witnessing today. The Minister must have 
seen during his visit to Gujarat that the 
situation in South Gujarat is very deplorable 
and the papers are carrying the news, including 
the Times of India that is being published in 
Ahmedabad, that the industrial life in South 
Gujarat has come to a standstill. Most of the 
communications have been disrupted and in 
many places the industries cannot run because 
the raw materials cannot come. I was 
astounded to read in today's papers that he has 
told in the other House that the death toll in 
Gujarat due to floods is a little more than IOO 
but the Chief Minister in his informal talks has 
stated that the death toll runs into four figures, 
about a thousand. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : Will you shift a little to your 
right so that you will be before the mike? 

SHRI BANKA BEHARY DAS : And the 
number of cattle affected is much more than 
what has been given in the statement. I will not 
go into all these facts just now because we 
know when flood comes what happens to the 
property and lives of the people. And what 
happened in Gujarat this time is much more 
than what happened in the earthquake that took 
place in Maharashtra la« year. 

Sir, I come    from    a   flood-stricken area 
which is perpetually affected    by floods and I 
know the conditions that prevail when  floods 
come, how people climb on to the roof's for 
shelter, how the cattle are washed away, how    
the crops are completely destroyed, and so I 
will not go into all these facts.    But I would 
like to tell the Minister that ir is not proper 
always to say    that    the floods are caused   by 
nature   because I may remind him when he was 
in Orissa last year visiting the flood-stricken 
areas of    Balasore     just    south     of   Bengal 
he himself remarked that the  aggravation was 
there because of the foolishness of the 
engineers.    I am    told that    he himself stated 
that some of the projects have not been 
constructed properly, including the National 
Highway and that the plans and estimates were 
not being prepared according to the situation 
that prevails in particular areas, but according to 
the maps of the Survey Department which are 
prepared in an air-conditioned room.   That was 
the remark he made last    year.    We also    
know    the difficulties that the people have to 
face are mostly man-made in such situations. To  
a certain  extent  the  havoc  caused by  the  
recent floods  in  different parts of the country 
was due to the fact that we had more rains 
during a short period and the rivers could not 
contain all the water that came in.    This was   
the case in Gujarat and to a certain extent this 
was the case in other places also. But the 
Minister knows very well that the flood havoc    
that took place    this time in Midnapore area of 
Bengal and North Oriss.a was also to a certain 
extent man-made.   In spite of our request for 
the last ten years to  the Government of India 
that both the    Governments can sit together 
and do something for the discharge of the water 
in    that area and also do something about    the 
Suvarnarekha river, the Government of India 
has up till now paid no attention to this question 
and that has been so in most other places also. 

Here I would draw the attention of the 
Minister to the fact that in 1954 definite 
measures of flood control were drawn up but 
within these 14 years hardlv Rs. 180 crores 
have been spent on flood protection measures. It 
means on an average about Rs. 10 crores have 
been spent every year throughout India for 
flood protection measures. We know the 
situation in Assam and what happens when 
Brahmaputra is in flood.    We know    what 
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[Shri Banka Behary Das.] suffering the 
people of Assam have   tc undergo.    We also 
know the conditions when Narmada and Tapti 
are in floods. Up  till now the  Government of 
India has not taken care to see that the flood 
control measures that   were   envisaged, 
which the different States had proposed to the 
Government of India, are seriously and 
sympathetically considered. Mr. Vice-
Chairman, I would also say    that these flood 
control measures should also be seen in the 
interests of agriculture. They should not be 
thought of as merely unproductive measures 
because in the process agriculture would also 
get protected.    In most of the big    irrigation 
projects    that have    been    undertaken 
sufficient attention has not been    given to the 
question of drainage as a result of which when 
floods come there    are more difficulties    for 
the    people    and havoc also becomes more.    
As far as damages are concerned, they   run   
into crores of rupees.   The Minister has said 
that it is something like Rs. 50 crores 
according  to  the  preliminary  estimates and I 
think it is proper when the Fourth Five Year 
Plan is drawn up much more attention   should  
be  paid  to  the  flood protection measures and 
I must say that this expenditure will be much 
more productive than is usually imagined.    
You will not only save the people from misery 
which they are facing today but you will  also 
help in the process the  agricultural 
development of this country. 

Mr. Vice-Chairman, I agree that the 
immediate programme must be for relief but 
how long can we feed the people with relief 
measures? We always suffer from floods in our 
country, particulai-ly in my State, and I know 
the Government comes to the rescue of the 
people with some relief measures. Of course 
relief measures ought to be undertaken and I 
would ask the Minister when he gives figures in 
respect of requirements during such periods of 
flood so far as both short-term and long-term 
programmes are concerned, he should give more 
importance to the flood protection measures in 
the Fourth Five Year Plan. I also want to 
Tequest the Minister because he is an engineer 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) :  And an engineer of repute. 

SHRI BANKA BEHARY DAS: Yes; an 
engineer of repute, I agree. So I would request 
him that whenever irrigation projects are taken 
up much more attention should be given to the 
drainage 

schemes; otherwise   they   create   more 
difficulties.    Similarly,    whenever    National 
Highways are constructed,    they must give 
more attention to    construct safety bridges so 
that there can be more discharge within a short 
period of time. I would also say that we must 
think of permanent flood relief measures 
because sometimes we have famine and at thai 
time we forget about    the floods    and when 
the flood comes we forget about the famine.   
There must be a perpetual programme.    I 
agree with the Minister that in spite of all the 
best efforts we may have to face this    
problem    some time.    But I would ask    this;    
within these twenty years many    areas    have 
been affected by floods. Have we been able to 
save them    because    of    these flood 
protection measures? I    will    say that not 
much effort has been made in that direction.    
We    only    talk    about flood protection 
measures when there is a greater havoc in 
different parts of the country.    I will repeat 
here that when there were floods in Assam, the 
Prime Minister rushed to Assam to    see    the 
condition of the people there.    It was proper 
for her to visit those areas but I am very sorry 
to say that in spite of the severe havoc that has 
occurred    in Gujarat we have not    seen the    
Prime Minister or the Deputy Prime Minister 
who belongs to that area ... 

SHRI AKBAR ALI KHAN : He has 
already gone. 

SHRI BANKA BEHARY DAS : When? 

SHRI AKBAR ALI KHAN : Today. 

SHRI BANKA BEHARY DAS : He-might 
be going just now because there had been 
criticism in different quarters that the Deputy 
Prime Minister who belongs to that State even 
after such  . . . 

SHRI AKBAR ALI KHAN : He was 
inspecting the drought affected areas in 
Andhra Pradesh and that was vhe original 
programme. 

SHRI ARJUN ARORA (Uttar Pradesh) : 
He pays attention to both drought and flood. 

SHRI BANKA BEHARY DAS : 
Whenever some emergent situation arises in a 
particular case, one should rush there and the 
Prime Minister ought to bave visited the 
place because Gujarat 
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has been now severely affected by this flood 
which was unprecedented in the history of 
Gujarat. 

Therefore, I again request you that the 
Cabinet should decide that an All India Relief 
Fund should be established. I am not happy 
about the institution of the Prime Minister's 
Relief Fund. It is, so to say, a discretionary 
fund of the Prime Minister. Whenever there is 
a flood, whenever there is an earthquake, she 
would be doling out some money to this State 
or that State, but it should be done in a 
planned manner. So, I would say here and the 
Minister should tell us here that the 
Government of India will set up an All India 
Relief Fund. It will be permanent relief fund, 
so that whenever there is difficulty in any 
State, the relief fund can be utilised for the 
benefit of the people. I know of some States 
which are always affected by either flood or 
famine. There are some non-official relief 
organisations, but up till now neither any State 
Government nor the Government of India have 
bothered to institute such a relief fund, so that 
whenever there is any need for relief measures, 
the Government of India can come to their 
rescue in a big way. 

Again, I will say that when a flood comes 
and the people are marooned, the question of 
rescuing them always arises. We know also 
how the havoc is aggravated when any 
protected area comes under flood because of 
the breaches caused by the flood. In perpetual-
ly flooded areas the people might have some 
arrangements of their own. They may have 
some boats. They may be used to floods to a 
certain extent. They may swim, but when any 
embankment breaks and also when there is 
any great flood in protected areas, then the 
problem becomes much more acute and the 
misery of the people also becomes more acute. 
I would request here that the Government of 
India should seriously think of it, that a 
section of the Army, which is permanently 
stationed, should be trained to deal with such a 
situation, so that they will go to the rescucof 
the marooned people and undertake some 
relief measures. Mr. Vice-Chairman, you very 
well know that sometimes America also 
suffers from flood and immediately the 
American Army goes into action and 
undertakes relief measures. It helps the 
marooned people to be rescued. So, I would 
request the hon. Minister here to seriously 
consider that .   6_24 R. S. /68 

a section of the Army may be trained in this 
work, so that whenever we are in difficulty 
with floods they can be immediately sent to 
the particular area and they can go to the 
rescue of the marooned people. 

Again, I would request the hon. Minister that 
non-official organisations should be 
encouraged. I know that even during British 
days some of the organisations were being 
given facilities by the Government. The 
Railways carried foodstuff and other materials 
free of freight. Now, when any organisation 
comes forward and requests for it, two or three 
months are taken to decide it. This is not good. 
When we are having floods and famines, relief 
measures have to be taken immediately. Here 
also the Government should have a policy of 
its own to come to the rescue of the non-
official organisations, so that they can send 
relief articles without any freight being 
charged by the Railways, Also, he knows that 
during the British days, these big 
organisations, Chambers of Commerce and 
manufacturers organisations were allowed 
exemption from excise duty if they wanted to 
donate clothes and other things to the flood-
stricken and famine-stricken 'people. The 
Government of India have forgotton it and I 
know even last year when there was a great 
cyclone in Orissa some of the manufacturers 
organisations in Bombay wanted to help the 
people with clothing. They were not exempted 
from excise duty because that policy has been 
abandoned in the last few years. 

In the end, I would request the hon. 
Minister to do this because Orissa is a State 
which is always flood-stricken. Last year there 
was a great flood and then famine came in the 
same area. This time also flood has come in 
the same area. North Balasore, which is 
adjoining that area, is seriously affected by 
flood in West Bengal. It is a compact area and 
a solution can be there only if there is co-
operation between the West Bengal 
Government and the Orissa Government. 
Under the guidance of the Government of 
India flood control measures can be 
undertaken. So, I would request him, because 
he knows that area very well. Last year he 
visited that area, the site near the Suvar-
narekha river. The Government of India 
should seriously consider it. With the co-
operntion of all the three parties, viz., West 
Bengal, Orissa and the Government of India, 
some reservoir should 
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be constructed near the Suvarnarekha, so that 
the perpetual flood and the damage it causes in 
that area is stopped. It has been the granary of 
Orissa. It has always supplied rice to West 
Bengal for the last so many years. It should be 
protected from the ravages of flood. He knows 
also that there is the Khalajar embankment, 
which not only obstructs the drainage of West 
Bengal water but also obstructs, to a certain 
extent, the drainage of water in Orissa. There 
is always a dispute between West Bengal and 
Orissa because of this embankment. We want 
the embankment to be strengthened, while the 
West Bengal Government want that the 
embankment should be removed. I do not want 
that this dispute should perpetually continue. 
The people of West Bengal in the Midnapore 
area and the people of north Orissa in that area 
will be perpetually under conditions of flood, 
every now and then. This year the situation 
was so serious that not only the South Eastern 
Railway line was disrupted, but even 
Kharagpur town was affected. This is a serious 
matter with which the Minister should concern 
himself. I hope that this debate will lead to a 
situation in which the Government of India 
will set up a committee of experts and parlia-
mentarians, so that they can go into the 
question and the Fourth Five Year Plan 
redrafted in such a way that flood-protection 
measures are given much more importance 
than they nave been given up till now. Thank 
you. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA) : I request hon. Members to 
keep to their time, so that a larger number of 
Members can take part in the discussion. 

SHRI BAHARUL ISLAM (Assam) : Mr. 
Vice-Chairman, flood is a notorious problem 
in the country. Every year there has been 
considerable damage done to property, crops 
and there is also loss of human life. This year 
also there have been floods in Assam, West 
Bengal, Bihar, UP, Rajasthan _and the last 
and perhaps the worst is Gujarat. We are 
extremely sorry for the victims of the flood 
and our sympathies go to (hem. But the 
problem of flood is unique in Assam. It is 
perpetually devastating and distressing and its 
cost is 15 per cent of the total income of the 
State. I will give you an idea of the damages 
caused by floods. This year an area of over 4 
lakh hectares has been affected. Crops worth 
Rs. 8 crores have been da- 

maged. Properties, including public utilities, 
worth over one crore have been damaged and 
there has been a toll of ten human lives. I will 
not bother you very much with the figures of 
damage to property. We have had floods in 
Assam from time immemorial. Since 1954 the 
problem has become so acute that it cannot be 
described in full. I will give you an idea, 
showing the figures of three typical years, as 
to what amount of damage has been caused by 
floods. 

In 1954 an area of 12,150 square miles was 
affected; 32 human lives were lost; 16,500 
cattle worth Rs. 12 lakhs were lost; crops 
worth Rs. 10.63 crores were damaged; the 
total loss for the year was Rs.  15.89 crores. 

In 1962 an area of 6,266 iquare miles was 
affected; 115 human lives were lost; 3,384 
cattle worth Rs. 32 lakhs were lost; crops 
worth RI7 19.20 crores were damaged; the 
total loss for the year was Rs. 22.63 crores. 

In 1966 an area of 6.941 square miles was 
affected; 56 human lives were lost; 6,848 
cattle worth Rs. 13 lakhs were lost; crops 
worth Rs. 23.21 crores were damaged; the 
total loss for the year was Rs. 24.69 crores. 

The area affected may appear to be small in 
comparison with other States because Assam 
is a very small State. The total area is 24,390 
square miles of valley area which can be 
flooded. The other areas are covered by the 
hills. The gravity of the floods can be realised 
if we remember the narrowness of the valley 
in comparison with the mighty Brahmaputra 
river. 

The total loss during the last fifteen years 
since 1954 is about Rs. 117 crores. I am 
particularly mentioning 1954 because, as I 
have been telling you, there have been floods 
before 1954 but they were not of such a 
devastating nature as they are now after 1954, 
after the great earthquake of 1950. You might 
remember that there was a great earthquake in 
1950, and in that earthquake the whole 
topography of Assam was completely 
changed. There were great landslides in the 
NEFA area. As a result, the beds of the rivers 
in Assam had been raised. In some places the 
bed of the Brahmaputra was raised by as 
much as ten feet, and therefore now the rivers 
cannot hold as much water as they could 
before 1550.   The total loss 
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during the last fifteen years from 1954 to 1968 
is Rs. 117 crores, at an yearly average of Rs. 8 
crores, against the State's yearly income of 
about Rs. 54 crores. This is nearly 15 per cent 
of the annual revenue of the State. 

In addition, the communications are 
seriously disrupted every year and the whole 
State is cut off from the rest of the country for 
a pretty long time. 

We are very grateful to the hon. Prime 
Minister who was pleased to visit Assam on 
the 8th July to see tbe flood affected areas, and 
we are also grateful to the hon. Minister of In-
dustrial Development and the Minister of 
Irrigation and Power, Dr, Rao. We are also 
grateful to the Prime Minister for her grant of 
Rs. 1 lakh as a measure of flood relief. The 
Assam Government also has been granting 
flood relief to the affected people, but the 
State's resources are so meagre that actually 
they cannot tackle this big problem of flood. 
The then Union Minister of Irrigation and 
Power and the Minister of State of Irrigation 
and Power visited Assam to see the flood 
affected areas in 1966, and thev felt the 
absolute necessity of a few dredgers for 
Assam to dredge the Assam rivers as a 
measure of flood control. We are told that 
there dredgers would be provided for Assam, 
and one immediately, but we do not know 
what happened to that proposal. Up till now 
Assam has received no dredger at all. We 
were also told that Barak project would be 
started immediately and that the Centre would 
assist the State Government in the execution 
of the project with the requisite finances, staff, 
etc. We learn that a comprehensive plan for 
flood control was drawn up with a total outlay 
of about Rs. 320 crores. But during the last 18 
years only Rs. 26 crores were made available 
to the State Government. Therefore, 
practically the State Government has not been 
able to take up any permanent flood control 
measure in the State. 

The Minister of Irrigation and Power has 
stated in his statement of 29th July: 

"Extensive embankments have already been 
constructed along the Brahmaputra and its 
tributaries. From a total of 400 kms. in 1954, 
the embankments run to a length of 3,300 
kms. now and have protected 

large areas from inundation. It is proposed 
therefore to concentrate attention on raising 
and strengthening existing embankments and 
organising alert and timely maintenance. The 
total length of embankments in Assam 
amounts to 3600 kms. It is to be noted that 
nearly half out tt the total length of 7,40 kms., 
of the embankments constructed all over the 
country since 1954 lies in Assam." 

These facts may be true, but they are 
misleading, because although they may be half 
of the entire embankments in the country, they 
have to be compared along with the 
construction of canals and irrigations projects 
in other States. In Assam more of embank-
ments are necessary and less of irrigation 
projects and canals. In other less rainy States 
like Rajasthan, Punjab, U.P., etc., less of 
embankments and more of irrigation projects 
are necessary. Therefore, what is most neces-
sary in Assam today is, of course, I do not say 
that embankments are not necessary, they are 
very necessary and essential, they are as a 
matter of fact protecting the people quite a lot, 
but what is more useful is dredgers. Unless the 
rivers of Assam, particularly Brahmaputra, are 
dredged, lhey cannot carry the flood waters 
that come from the NEFA region. As I have 
already stated, the beds of the rivers have been 
raised in some places like ten feet. Therefore, 
I request the hon. Minister kindly to see that at 
least three dredgers are provided to Assam, 
and one immediately. I agree with Shri Banka 
Behary Das in his proposal that there should 
be a permanent Flood Relief Fund in the 
country so that it can make flood relief 
available in the time of need. I propose that 
there may be a Parliamentary Committee to go 
into the question of flood, as to what are the 
real causes of Ihe floods and how best that 
problem can be solved. 

With these words I conclude. 

SHRI DAHYABHAI V. PATEL (Gujarat): 
Mr. Vice-Chairman, I have seen the document 
that has been placed in our hands by the 
Minister. It is too brief and I grant that he has 
not had much time to give us some more 
information, and while I notice that there is an 
assessment of damage of every other area, the 
assessment of of damage in Gujarat would not    
be 
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[Shri Dahyabhai V. Patel.] made. I quite 
understand why it is so. I was in Ahmedabad 
yesterday and I tried to gather information. I 
happened to be staying where the Army 
people are staying, the Army sappers and 
miners, who are trying to build the roads. 1 
tried Io get information from them. They say 
with their utmost effort they will try to nut the 
road communication in order in three or four 
days. But the rail communication is going to 
take at least one month, if not more. When I 
came to this House in 1958, the year after that 
Gujarat was visited by a similar flood, and 
particularly the city of Surat was at that time 
isolated. On the old wall of the city a red mark 
indicating the line up to which the water Ievel 
roso was made. It is still there in certain 
places—the wall has not been broken. May I 
say that it is a mark not only of the ravage of 
the flood of the city 

but of the neglect that the Con-3 
P.M.    gress Government have done to 

Gujarat? And I say this with all the 
emphasis that I can command. When the 
Congress Government came to power, they 
made their Plans and according to their Plans, 
they gave priority to the Tapti Project. A large 
sum of money was sanctioned for the Tapti 
Project. But a good bit of it went to Koyna 
without even the Assembly being told in 
Bombay when it was a composite State, 
without even the Cabinet taking a decision. 
But the fact is this—Dr. Rao and his Ministry 
can find out—that a good bit of the monev 
went into Koyna, Gujarat did not get it. Then 
some make-shift arrangement of this 
Khakrapara Scheme was made. The scheme 
was very badly executed. Water levels of the 
canals were not properly taken. Dr. Rao has 
seen it, and he will corroborate it that Khak-
rapara, as I said, did initially more harm than 
good. Nfany places round about were 
waterlogged. It neither helped the farmer nor 
did it help the people who suffered from 
theseb ravages. This time the calamity is much 
more. All the areas between tbe two rivers, the 
Tapti and the Narmada, are waterlogged 
completely. If you fly in an aeroplane 
overhead, you will see nofhinc but water in 
these thirty or forty square mile stretch 
between these two rivers. 

Fstimates of loss of life have been made 
which will run into thousands, if not lakhs. 
The Government has not got the figures—I 
can understand it— I 

because the time factor is there. But the 
reason is this—the neglect of taking up these 
schemes. 

Similarly, people in Orissa tuffer. Orissa 
has the good fortune, like Gujarat, of having 
rivers but had the misfortune of having a bad 
administration, and the river valley projects 
that should have been taken up in Orissa have 
not been taken up in Orissa. They have large 
rivers, the Brahmani, the Vaitharani, the 
Swarnarekha, these rivers have risen. And yet, 
with thesa large rivers, it is surprising that 
every often there is drought; otherwise, there 
is flood. What is the Government for if the 
Government is not to look after these things? 
Dr. Rao's report gives us figures of damage 
and floods all over the country. Js this what 
we get after 20 years of planning by the 
Congress Government? And yet you want to 
waste our good money on Bokaro and other 
schemes, when the people are dying, and in re-
gard to essential schemes what should be done 
is not done in time. It is the faulty planning of 
the Government that is responsible for all this 
damage, for all this suffering of thf- neople to-
day. 

Sir, if anyone wants to take the trouble to 
read, Mr. Gutzarilal Nanda when he was in the 
Planning Commission flooded this Parliament 
and this country with reports, reports, reports 
galore but there was hardlv any execution. I 
have found some reports put together on the 
flood situation and flood control programmes; 
programmes galore have been made. But have 
they been executed? There is very useful 
information in some of these reports. For 
instance, there were conferences and 
committees and they recommend that should 
be done and what should not be done:— 

"(i) Greater attention to be paid to the 
work of collection of essential data; 

(ii) Separate staff to be posted for the 
collection of data needed for a study of the 
flood problem with a view to suggest 
remedial measures; 

fiii) Increasing the waterway in rail and 
road bridges where inadequate; . . ." 

This is a very inadequate thing. 
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"(iv)  Improvising the  drainage of low 
lying areas and providing    outlets  in  
continuous  canal,  rail    and ' road 
embankments; 

(v) Constructing flood control reservoirs; 
(vi) Constructing marginal bunds; 
(vii) Constructing diversion channels ; 

(viii) Soil conservation and land 
management measures in relation to flood 
control; 

(ix) Instituting an adequate system of 
flood warning;..." 

In this also the Government has been 
deficient. 

"(x) Model experiments for some of the 
reaches of the problem rivers." 

These things are there in Government 
reports only; only the execution is very very 
poor. They had one excuse when it was a 
foreign Government that these waterways 
were a problem for their railways and they put 
up huge embankments because the lines 
should not be washed away and they could act 
as bunds for diverting the Water flowing 
through. That was the excuse that the foreign 
railway companies used to give. Does that 
execuse still stand? Certainly not. Today the 
railways are the Government of India's 
property and their management is with the 
Government of India. A Cabinet Minister, an 
important Cabinet Minister, presides over the 
destinies of the railway. Is it not possible for 
the Minister of Irrigation to co-ordinate with 
his colleague, the Minister of Railways, and 
see that this does not happen? Many things 
have happened since those days. Land ac-
quisition is no more a problem. In spite of 
protest from many people, you enacted the 
Seventeenth Amendment. You used it 
ruthlessly in many places like Gujarat. Why 
do'nt you use it for things like this? If there are 
any embankments to be cleared, if any pro-
perty is to be acquired which comes in your 
way of flood control measures, why do'nt you 
use this power and show us that you are 
serious about it? Therefore, I am putting the 
blame squarely and fully at the door of the 
Government. 

I have mentioned it before in this House in 
detail, I will just refer to it 

briefly. In Gujarat when we had the First 
Election, the carrot of the Tapti Scheme was 
dangled before the people saying that Gujarat 
was going to have this Tapti Scheme. And our 
wonderful Congressmen said, we are a large 
country and we cannot expect tne Centre to 
give us the money. So, the people of Surat 
District must contribute the money. Such 
preposterous propositions were made when 
this scheme was proposed and the people of 
Surat District contributed liberally. Sir, I 
happen to be connected with an insurance 
company which has a large business. I said, I 
shall give, let me underwrite it for you. The 
Finance Minister said, "No, that insurance 
company gets money from all over India." I 
said, "Don't you see? According to the pro-
portion of business fn Gujarat, let us do it." 
"No, we will use tt for other purposes. You 
must get us money. The people of Surat 
District must get us money for these things." 
Such preposterous obstructions have been put 
in the case of many people. This is an 
example. Indeed, what would happen if you 
said, when the Koyna disaster came, that the 
people of Koyna should pay. No one has 
suggested that. But it is the Congress 
Ministers that bring out such absurd things 
and put such ideas in the minds of; the people. 

Now, I was saying that this was the first 
carrot at the First Election. But yet that 
scheme has not been completed. Dr. Rao 
should be able to tell us—has the Tapti 
scheme been completed? No. A make-shift 
scheme of Khakrapar project has been done 
and was so badly done as I have mentioned 
that I will not repeat it. At the time of the 
Second Election, the Mahi Scheme was 
brought forward and the Mahi water would go 
not only to the district of Mahi there, but 
roundabout nnd to Ahmedabad, and even to 
the Rann of Kutch. Such preposterous hopes 
were given to the people and what did they do? 
They dug up huge canals. But where is the 
water? The reservoir has not yet been 
completed, it is pending. The slopes provided 
in the canals were so fast and rapid that water 
used to go so rapidly. Dr. Rao must have seen 
it when he went there, and this was pointed out 
to the Government that this will ruin 
everything, the water will flow rapidly. "Oh! it 
does not matter, we will line it with cement". 
So, the Mahi canals are lying with cement lin-
ing; a few crores of rupees have been 
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[Shri Dahyabhai V. Patel.] spent on lining 
the Mahi canals with cement. But where is the 
water? The reservoir has not yet been 
completed. Before the last two General 
Elections, Prime Minister Nehru was taken to 
Gujarat to lay the foundation-stone of the 
Tapti Scheme. They said, the Tapti scheme 
was going to do everything. But that 
foundation-stone is just there ... 

AN HON. MEMBER: Still there? 
SHRI DAHYABHAI V. PATEL ... in the 

jungles. And quarters were built immediately 
for the staff. 

SHRI    AKBAR ALI    KHAN: The 
Narmada. 

SHRI DAHYABHAI V. PATEL: The 
Narmada, I beg your pardon. At the time of 
the Third General Election, Prime Minister 
Nehru was taken there, the foundation-stone of 
the Narmada Scheme was laid. Quarters were 
built for the staff. Some staff was recruited. 
And that is where we stand today. That 
election has gone and other elections have 
followed. But no result. Why? It is because the 
Government is indifferent. Why does not the 
Government go ahead with this? They say, we 
have no money. Where do you get money to 
spend on the Bokaro Plant and on all your 
show-pieces? Is it necessary to have such 
show-pieces when people are in this condition, 
when floods come every year? Then, of 
course, there is this old quarrel. For that also 
the genesis is the Congress Government. One 
Congress Government says that they want this 
scheme while another from the same State 
says that they would not allow because this is 
their water. If that is so, why do you not keep 
your water within your State and prevent it 
from doing all the damage to Gujarat? I hope 
Mr. K. L. Rao will advise them about that. 
From the amount of damage that has been 
done in Gujarat people not only from Gujarat 
but the Central Engineers have been 
advising—Dr. K. L. Rao will corroborate it—
that the Narmada has so much water that it 
cannot be used by Madhya Pradesh or 
anybody else. Now if Gujarat wants to use it, 
it will benefit not only Gujarat but the whole 
of India. That scheme should not be delayed 
by a single day. Dr, K. L. Rao should advise 
the Government of Gujarat and the Central 
Government to go ahead with it. 

Mr. Vice-Chairman, the difficulty U this 
that the Government is drifting when it comes 
to execution. They decide on schemes which 
are their pet schemes like the Bokaro Steel 
Plant. They must make it because we have to 
please Russia. That is the trouble. When the 
people of Gujarat are concerned, it does not 
matter. But what will happen if Mr. Kosygin 
is displeased? 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): It is time to wind up. 

SHRI DAHYABHAI V. PATEL: 1 
would request the hon'ble Minister and his 
department to study these reports that have 
been flooded on to us galore and see what 
flood control measure! they have indicated, 
immediate measures, long-term measures and 
what should be done in the intervening period, 
so that when such floods come we are better 
prepared to meet the situation. We cannot 
today blame the Railways for the 
embankments. (Time Bell rings). Now the 
State Governments are building roads. It is a 
mercy that they are building roads. Why 
should they build roads which become 
embankments? It does not cost very much to 
provide enough culverts. Now for smaller 
areas there is the very simple method of 
sticking hume pipes. It is a very simple way. 
You can stick several hume pipes at different 
places nd allow the flood waters to pass. It is 
because of roads and the Railways that the 
people have to suffer from floods because 
huge embankments act ss dams and blocks the 
natural flow of water from high levels into the 
sea. I hope Dr. K. L. Rao and his Ministry will 
look into this. I know he understands this more 
than anybody else as he is an engineer. I hope 
his knowledge as an engineer has not been 
clouded by what he has been learning in the 
last few years as a Congress Minister. I hope 
he will leave out the Congress politics and 
keep clear the knowledge that he has and do 
what is good to the country. Like everybody 
who has knowledge, I think he has the courage 
to stand up and tell the country that this is 
what should be done. If any Government like 
the Madhya Pradesh Government is not 
behaving, he should be able to find ways to 
make them behave. If the Narmada scheme 
had been taken in hand, it would have been 
completed in six years and there 
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would have been much relief because a 
considerable amount of work would have 
been done. We would not perhaps have got 
the advantage of the water storage but at least 
there would have been diversion of water and 
storage of enough water to prevent floods 
where surplus water is there and this damage 
would not have been there. 

Sir, I hope the hon'ble Minister will look 
into this and make his recommendations to 
the Government so that we do not have to go 
in for such discussions again and again. 

SHRI KRISHAN KANT (Haryana): Mr. 
Vice-Chairman, Sir, I would not agree with 
much of the criticism of Mr. Dahyabhai 
Patel because, I am sorry, he is so much 
obsessed with the Congress in his mind that 
he cannot think straight. 

SHRI DAHYABHAI V. PATEL: Have 
you read all these reports? They have 
produced nothing. 

SHRI KRISHAN KANT: I know, Mr. 
Vice-Chairman, we have one of the eminent 
engineers as our Minister of Power and 
Irrigation. He has been heading the Ministry 
for the last two years and we know the drive 
and dynamism he has brought in the Minis-
try. I know with how much zeal and energy 
he has been trying to solve the problem. I 
know that difficulties are there. I will myself 
bring before you some of the difficulties that 
the Government is faced with. He is an 
Engineer Minister in the Congress 
Government. That does not mean he is a 
Congressman and not an engineer. Mr. Vice-
Chairman, he is a true engineer 

SHRI LOKANATH MISRA (Orissa): Mr. 
Krishan Kant, he is first a Congress Minister 
and then an engineer. You go and ask him in 
his Chamber and he will tell you that what I 
am saying is right. 

SHRI A. G. KULKARNI (Maharashtra) : 
Mr. Lokanath, the Congress always attracts 
intellectuals. 

SHRI KRISHAN KANT: Mr. Vice-
Chairman, the story of floods is as old as the 
human civilisation and as creative energies, 
science and technology have been utilised 
the world over, we are also trying to utilise 
these new creative processes so   that the    
ravages of 

flood can be controlled. Of course, floods 
cannot be controlled because floods depend 
upon rains. And sine* which is a natural 
phenomenon cannot be controlled, we can 
only think what we can do to reduce the 
ravages and damages which the floods cause... 

SHRI AKBAR ALI    KHAN:    We 
can do something to control the floods before 
they come. 

SHRI  KRISHAN  KANT:  I would, 
in the first instance, refer to my small State of 
Haryana. I am sorry, Sir, that in this report 
under the statement on flood damage, against 
Haryana it is given ai nil whereas even in 
today's Tribune' it is said that:— 

"One hundred and seventeen villages 
and 73,537 acres of land— 17,243 acres of 
crop area—have been affected by floods in 
Hissar district. . . The Commissioner of 
Am-bala Division said 38 villages, 22,244 
acres of land and 37.000 acres of crop area 
had been affected in other regions of the 
State." 

I am sorry that the hon'ble Minister has not 
been able to find out the extent of ravage in 
Haryana so that it could be remedied. 

Sir, I know and the hon'ble Minister also 
knows that Haryana is deficient in water but 
we set floods in this area. It will be better if 
we could control these floods and use these 
waters for our irrigation purposes. There are a 
number of schemes under consideration. One 
of them is the Ghaggar scheme. It is a costly 
scheme. But if it is properly tapped and action 
is taken on it, I hope floods can be controlled 
and irrigation water can be jpven to the State 
of Haryana. Similarly, there u the Kishau dam 
scheme on the river Jamuna which I hope the 
Hon'ble Minister  will  expedite. 

Mr. Vice-Chairman, Sir, most of the rivers 
pass through so many States as happens in 
Gujarat. We have Flood Control Boards in the 
different States. I want to know whether there 
is any co-ordination between the different 
State Flood Control Boards. For example, 
may I know whether there is proper cot-
ordination between the Gujarat Flood Control 
Board and the Madhya Pradesh Flood Control 
Board because all the rivers, Narmada, Tapti 
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[Shri Krishan Kant] or  Mahi  come    from    
Madhya  Pradesh. 

I am sorry, Sir, that we have no effective 
national plan on flood control. In 1954, it was 
estimated that a sum of Rs. 1,200 crores 
would be spent on flood control. We in both 
the Houses know that when Mr. Gul-zarilal 
Nanda was the Minister of Irrigation and 
Power he said that this flood menace would be 
fought on a war footing. I do not know 
whether it is still being fought on a war 
footing or not because out of Rs. 1,200 crores 
only Rs. 200 crores have beeri spent on flood 
control. Is this the way to fight floods on a 
war footing? May I know from the hon. 
Minister and the Government whether this is 
the way in which we should face these floods 
again and  again? 

Now, another thing which I want to bring to 
the notice of the hon. Minister is that this 
problem of controlling the floods is not a State 
problem. It is an inter-State problem, and it 
has to be tackled on that basis and not on the 
basis of one river, one problem and one 
solution, because they flow through various 
States. So the main question is: Have we 
drawn up a co-ordinated plan? Now, the hon. 
Minister has admitted that there was no 
warning system. His statement laid on the 
Table of the House, in regard to Madhya 
Pradesh says: 

"Due to widespread rainfall in the 
catchment from August 4 on wards, there 
was a rise in the level of the Tapti by more 
than 9 metres above the warning stage at 
Burhanpur on August 5." 

In regard to Gujarat, he has said : 

"Tapti recorded the highest level of 11.6 
metres at Surat on August 6." 

So it means that there was a difference of one 
day or so. I do not know whether there were 
any special arrangements for warning or not, 
but there were police stations and science has 
given us the wireless. Could not wireless 
messages be sent from one place to another? 
The police could have utilised the wireless to 
give warning to the people. If that had been 
done, the people would not have been taken 
unawares and be in this miserable position  to-
day,   and     the    forward-going 

Stale of Gujarat will uot be going behind by a 
number of years. I could like to know from the 
hon. Minister who were the officers in charge 
in the catchment areas in different States who 
did not care to inform the people living in 
those areas about the floods. Why should not 
action be taken against them? Has any action 
been taken against those officers? If action has 
not been taken against them up till now, I 
would request the hon. Minister to see to it 
that the State Governments do take action 
against them. 

Then, may I know from the hon. Minister 
whether it is a fact that there is a Central 
Control Board in Delhi and they have been 
giving technical advice to different States? If 
so, what is the percentage of implementation 
of that advice? If it is not implemented, what is 
the use of the Central Control Board here and 
the State Boards in different States? Does he 
not think that the time has come when there 
should be proper co-ordination or there should 
be a proper machinery at the Centre to see that 
the technical advice given by the" Centre is 
properly implemented so that warnings can be 
given, floods can be controlled and the misery 
of the people on account of floods is reduced 
to the maximum extent possible? May I know 
from him categorically to-day whether he 
would think of setting up a permanent machi-
nery to see that proper implementation is 
done? Besides the Committee of Members of 
Parliament as has been suggested in the other 
House and in this House, I would like to know 
whether a permanent machinery will be 
created directly under him—because the 
Committee of Members of Parliament cannot 
go into it from day to day— so that day to day 
reports come in and control can be maintained. 

Mr. Vice-Chairman, one of the biggest 
approaches to flood control is afforestation. 
But I am told that in. the catchment areas of 
Madhya Pradesh, deforestation has been done. 
Is this the way to control floods'' There are a 
number of ways to control the floods like 
afforestation, soil conservation, construction of 
embankments and channels and proper controls 
at the mouth of the river near the sea and so on. 
I would like to know what the Government of 
India has done during these so many years. 
Another thing, Mr.  Vice-Chairman.    You    
will    find 
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that along the course of the same river, there 
are areas which has drought and there are 
areas which have floods. So there should be a 
multi-purpose approach to this problem of the 
rivers— whether it is afforestation or flood 
control or irrigation—so that there is no 
drought on the one hand and there is no 
difficulty on account of floods on the other. 

Lastly, we find that in certain riverbed 
areas, people come and settle. In Cornwallis' 
time, settlement or encroachment in those 
areas was prohibited by law. Probably that 
Act is not being applied all over the country. 
We should not allow people to go and settle in 
those areas by the side of the river which are 
liable to be affected by floods. 

Mr. Vice-Chairman, Sir, T will conclude 
with an appeal to the hon. Minister to let us 
know what steps are being taken in Gujarat to 
remedy the damage and misery caused to the 
people there. I would also like to know what 
steps the Government is taking to repair the 
National Highway and to see that the 
Ankhleshwar oil fields and gas and other 
indusrties resume full work quickly . . . 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): There is something like time 
control. 

SHRI KRISHAN KANT: Now in the Plan 
there are 12 dams on Narmada, 11 dams 
falling in the area of Madhya Pradesh; about 
them there is no conflict. May I know why 
work is not being started on those 11 dams. 
About the other dam in Gujarat, we can start 
later on. As far as the Tapti is concerned, there 
are two or three dams of which Ukai is the 
most important and more money should go in-
to it. 
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SHRI M. PURKAYASTHA (As-»am): Mr. 
Vice-Chairman, the damage caused by the 
floods this year in As-«am has been explained 
by my friend, Shri Baharul Islam. So I need 
not repeat the same. But I must say that floods 
have become an annual feature in Assam. The 
annual rainfall rangei from 70" to 250" and 
about 80 per cent, of the rainfall is 
concentrated during the four monsoon months 
beginning with June, when devastating floods 
are taking place causing extensive damage and 
dislocation. This year already three floods 
have taken place in Assam, once in May, 
another flood in June and the third flood in the 
middle of July. There is no dearth of pro-
gramme and poUcy on behalf of the 
Government to control floods but what is 
lacking is implementation. As eat ly as in 1954 
the Government of India announced a national 
flood control policy, viz. the immediate, the 
short-term and the long-term. 

According to the statement of the Union 
Minister for Irrigation and Power dated 
September 3, 1954, the immediate phase was 
to extend over    a 
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[Shri M. Purkayastha] period of two years 
from that date, devoted to intensive 
investigation and collection of data. In this 
phase it was envisaged that comprehensive 
plans would be drawn up and designs and 
estimates prepared for short-term measures of 
flood protection. Some measures such as 
'revetments, construction of spurs and even 
embankments were to be adopted immediately 
at selected sites. During the second phase 
which was to be taken to start with the second 
year and extend to 6th or 7th year, flood 
control measures such as embankments and 
channel improvements were to be undertaken. 
This type of protection was applicable to a 
major portion of the areas now subject to 
floods. The third phase would relate to 
selected long-term measures such as the 
construction of storage reservoirs on 
tributaries of certain rivers and additional 
embankments, wherever necessary. This might 
take three to five years. According to that 
national flood control policy only short-term 
measures were taken in Assam; no long-term 
measures were taken in Assam. After ten years 
of the announcement of that policy, in 1964 a 
Ministers' Committee on Flood Control went 
into this question again and it recommended as 
follows: 

"Notwithstanding Central assistance in the 
past, the fact remains that the flood problem 
in Assam i3 far from having been solved. 
More than 2000 miles of embankments have 
been constructed on the Brahmaputra, Barak 
and their tributaries since 1954. More than 
385 miles of drainage channels have been 
excavated. Works to protect a number of 
important towns have been completed. 
Nevertheless, the damage due to inundation 
and erosion in Assam remains very large 
causing not only distress to the local popu-
lation but disruption of communications and 
other economic enterprises in a strategically 
situated border areas. In spite of the fact that 
gigantic multi-purpose projects have been 
built in various other States, there has not 
been a single multipurpose reservoir project 
taken up in Assam during any cf the three 
Five Year Plans that have gone by. There is a 
very strong case for Central assistance, nay, 
participation in the flood control efforts in 
Assam. Elsewhere in the Report    we    have 

recommended the construction in the Barak of a 
multi-purpose Reservoir and the investigation 
of the storages on the Manas and the Subansiri 
in the Fourth Plan. Assam has suggested that 
the construction of the Barak Reservoir project 
and other investigation works should be 
centrally sponsored and financed. We 
recommend the acceptance of these proposals 
by the Union Government. We would also 
recommend to the Central Government to 
undertake all other investigations on their own 
besides help Assam State in the matter of 
recruitment of the trained technical personnel 
from outside so that in the very near future 
Assam is helped to have a much stronger De-
partment of Flood Control." 

Much of the damage in Cachar is caused by 
Barak. As early as in 1960 Dr. Rao, who was 
then an engineer in the CWPC visited the 
Barak Dam site and again taking all the factors 
into account and the necessity to mitigate 
sufferings of the Cachar District people, he 
recommended the construction of this Barak 
Dam. Since then 8 years have passed but 
nothing has been done. In 1966 there was 
heavy flood in Cachar and Dr.. Rao, who was 
then the Minister of Irrigation and Power, at 
the Centre, visited Cachar and at that time also 
he recommended to the Union Ministry of 
Irrigation that they should impress on the 
Planning Commission about the necessity of 
undertaking this project in the next one or two 
years. Since then two years have elapsed but 
nothing has been done. So I would urge on the 
Minister for Irrigation now to take up this 
Barak Project immediately so that the people 
of Cachar are saved from these floods. 

Similarly I would ask him to complete the 
investigations about the Brahmaputra river 
which is causing severe damage to Assam. 
Assam which could be a surplus State in 
foodgrains, is now deficit in food because of 
these floods every year. So I urge that the 
Assam flood control measures may be taken 
up at a national plan and all Central assistance 
should be given to the Assam Government. 
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"There was a breach on the left bank of the 
Bhogdoi embankment on August 7 in 
Lakhimpur District . . ." 
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SHRI Z. A. AHMAD (Uttar Pradesh) : Mr. 
Vice-Chairman, Sir, sweeping and widespread 
floods have again visited our land and large 
areas have been affected. Untold sufferings has 
been inflicted on the people. Huge economic 
loss has been incurred by the nation. Our 
hearts naturally go out to the people who have 
suffered from this calamity. But, Sir, it is nc< 
enough to express our sympathy or our sorrow. 
It is necessary to see to it and devise ways and 
means so that such calamities do not recur.. 
Now, . Sir, the question of floods, the problem 
of floods is a national problem and it should be 
treated as such. Unfortunately our Central 
Government has more or less handed over the 
problem of floods, the question of floods and 
the preventive measures in that connection to 
the States although the Central  Government 
does pay money 
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and from time to time, intervenes by giving 
resources to the States in the way of giving 
relief to the flood affected areas. Now my 
main charge against the Central Government 
is that it has neglected this problem. It has 
failed to develop a sound policy, an all India 
policy on the question of floods and it has 
more or less tinkered with the problem. It is 
indeed a very serious thing that during the las: 
20 years of freedom only about 25 per cent, of 
the problem has been tackled and 75 per cent, 
of the problem remains to be tackled. This is a 
permanent problem and as such it should be 
tackled on sound hydrology and on a longterm 
basis and it should be worked out for the 
country as a whole. What is happening today 
is that the flood control authorities are moving 
empirically. Schemes are taken in hand and 
then left. Priorities are not fixed. Proper 
criteria are not fixed for laying down the 
priorities with the result that there are local 
pressures, State pressures for this scheme or 
that scheme and a sound all-India policy is not 
evolved and k is not implemented. 

Therefore, Sir, the first point that I would 
like to emphasise is that an all India policy 
based on sound principles of hydrology in a 
country like ours, which has a large number of 
rivers, powerful rivers, fast flowing rivers, 
rivers which get swollen in the monsoon and 
which cause devastation, a sound hydrology 
should be worked out and on that basis a long-
term plan for the whole country should be 
developed. 

Now the next point that I would like to 
emphasise is that our engineers, our flood 
control authorities do not have adequate data 
for working out a proper policy. You know, 
Sir, that it is necessary to have a proper data 
on flood flows, a proper data on rainfall flow. 
And it is necessary to coordinate the two in 
order to fix criteria and priorities. Neither do 
we have proper data of the flood flows nor do 
we have proper data of the rain-fall flows and 
we never make an attempt to coordinate the 
two in order to work out a correct policy.. We 
only proceed on the basis of short-term 
records that we have got. Now with the short-
term records flood control measures cannot be 
effected. You may build a dam here. You may 
build a reservoir there.    But  you will find 

after a few years that flood waters start 
flowing in another direction or the calamity 
occurs in some other area. Therefore, this sort 
of handling of the problem in an empirical 
and casual manner will not work. 

Now, Sir, another point I would like to put 
forward is mis that in the States, there is no 
criterion for the fixation of priorities for flood 
control schemes. For the fixation of criteria 
you have to find out the frequency and the 
magnitude of the flood flows. Without that 
you cannot fix the criteria. I know in my State, 
Uttar Pradesh; I was a member of the State 
Assembly for five years and I visited the flood 
affected areas. I wanted to know from the 
Government whether they had any criteria for 
fixing the priorities. They have no priorities. 
Some group of M.L.As. put pressure for a 
scheme here and another group of M.L.As.. 
put pressure for a scheme there . . . 

SHRI A. G. KULKARNI: It is the 
handling of parties . . . 

SHRI Z. A. AHMAD: It is a question of a 
common calamity regardless of parties. The 
affected people will be saying, my area first, 
my area first . . . Any way my point is this 
that it is necessary that under the aegis of the 
Central Government and the Planning 
Commission proper criteria should be fixed 
for a flood prevention scheme. 

Then, Sir, another point is that in our 
country we depend much too much on 
embankments and bunds, much too much. I 
think other methods of preventing floods 
should also be evolved, for example, we 
should have off-stream detention storages, we 
should have flood-gates, etc. We should take 
proper steps for reducing erosion of land 
which leads to flooring of areas. 

Then, Sir, there is also the question of flood 
plains. They should be examined. Floods are 
recurring 4 P.M. every year. These flood plains 
have to be demarcated. And in some cases it 
may be necessary to remove the population 
from that area although I admit that it is not 
easy to do so in India, where there is so much 
congestion on land, where there is so much 
pressure on land. But there are areas which are 
not very fertile and which are often flooded 
and which cause 
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[Shri Z. A. Ahmad] damage all  round.    
So  the question of flood plains has to be 
considered. 

Now, Sir, in the building of embankments, 
often care is not taken and this question is not 
very carefully examined. If you build a dam 
across a river at a given point, it is bound to 
affect the flow of the river somewhere else, 
either up-stream or down-stream. I know of 
U.P. where dams have been built but they 
have caused floods elsewhere. Dams have 
stopped the floods in some parts but they have 
brought about floods in some other parts. So 
in the construction of dams the required 
scientific approach is not there. Depending 
upon the type of dams, and the location of 
dams, sometimes other places get flooded. 
There is sometimes breach of dams also.. So 
all our topping takes place. Therefore, Gov-
ernment has to pay serious attention to all 
these problems. 

Anyway  this  is  a   problem   and  I  do not 
think Government will deny facts. 

THE MINISTER OF  IRRIGATION AND 
POWER (DR.    K.    L.    RAO): 
There was the case of Nanaksagar last year. 

SHRI Z. A. AHMAD: Yes, Nanaksagar, as 
the hon.  Minister says. 

Then, Sir, I would like to take up the 
question of organisation. Now you know there 
are a number of authorities with more or less 
overlaping powers. There should be 
simplification of that overlapping of powers. 
For example, now there are the Flood Control 
Boards in the States. Then there are the 
Technical Advisory Committees. Then there 
are the inter-State Boards. Then there is the 
Central Food Control Board; from one 
authority to another it goes on.. If a scheme is 
initiated by the Flood Control Board in the 
State, then it goes to the Technical Advisory 
Committee.   Then it goes 

to the Central Commission. Then it brings in 
inter-State problems, and the inter-State 
problems have to be examined. So if a flood 
control scheme is initiated, say, now, it takes a 
great length of time to get finalised. I hope 
our Central Ministry will see to it that, if there 
are important schemes in hand, they should be 
gone through quickly; there should not be 
unenecssary delay in executing or 
implementing those schemes. 

Now I am ending. Lastly there is the 
question of relief. Obviously we have to 
intervene very effectively. The hon. Minister 
has to give relief to the people, as much as he 
possibly can, because the human tragedy is 
colossal. But in addition to that you have to 
bear in mind also the aspect of rehabilitating 
the agriculturists. To rehabilitate the affected 
agriculturists of that area, seeds may have to 
be provided. Some may have to be given to 
people to build houses or to prepare their 
fields properly for cultivation or to purchase 
cattle in place of the cattle that might have 
perished because of the floods—that sort of 
rehabilitation. Now that aspect also has to be 
borne in mind. 

In the end I would bring to your notice the 
question of floods in Kerala. Now, I am glad 
that Rs. one crore has been provided for 
protection against the floods in Kerala. It is 
good; it is a good step that way, although the 
Kerala people want Rs., five crores, and it is 
not correct to say that in Kerala it is not 
possible to initiate big schemes of flood 
control. 

SHRI G. RAMACHANDRAN (No-
minated) : It is Rs. 13 crores they wanted. 

SHRI Z. A. AHMAD: Whether it is Rs. 13 
crores or Rs. 5 crores, in any case Rs. one 
crore is not enough. After all, there are 35 
rivers there, and if the dams are properly 
construct* ed, they can be useful for lift irriga-
tion also. Floods can be prevented and lift 
irrigation can be developed. In Palghat, for 
example, there are about five or six dams now 
and I think, if they are inter-connected in a 
way whereby, during the rainy season, water 
can be stored in all the dams, if a sort of 
network can be developed, it can give 
protection from floods as well as provide 
water to the peasants through lift irrigation. 
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Then the problem of erosion by sea is also 
there in Kerala; erosion by sea is a very big 
problem there and you have to provide for it 
also. Therefore, I would request the hon. 
Minister to pay proper attention to the demand 
of the Kerala people for flood relief. 

I have nothing more to say. My main 
emphasis was that a proper flood relief policy 
based on modern scientific principles of 
hydrology should be developed, and there 
should be no undue delay due to 
administrative red tape in the implementation 
of those schemes which have been given 
priority.. 

That is all.    Thank you, Sir. 
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SHRI KESAVAN (THAZHAVA) (Kerala) 

: Mr. Vice-Chairman, Sir, during the last few 
years calamities are affecting our India year 
after year. In 1962 there was the Chinese 
aggression; in 1965 there was the Pakistan 
attack; then there was continued drought for 
two years and now there are floods. I think 
there is radically wrong, something 
somewhere. That may be due to the presence 
of some people who ate now in power; I think 
so. Whatever that may be, people are 
suffering. When Bihar and other areas were 
affected by drought Mr. Jagjivan Ram, Food 
Minister, said that because of drought the 
production of foodgrains was very poor. Then 
there was ample rain and we had a production 
of 95 million tonnes of foodgrains but then 
only very small quantities were procured and 
even the procured foodgrains they could not 
safeguard from the rains. A great portion of it 
has been damaged by these rains. Now almost 
the whole of India is affected by floods except 
perhaps Madras and a major portion of Andhra 
Pradesh though a portion in Andhra Pradesh is 
affected by drought now. Anyway the 
condition as a whole in the country^ is bad, 
and we are all suffering. From the statement 
given to us it will be seen that flood control 
measures were started in 1954 but they could 
complete only 25 per cent, of it up till now. At' 
this rate it will take 42 years more to complete 
them and I do not know at that time who will 
be in power here. Of course, though we have 
failed in flood conrrol measures we have to 
some extent succeeded in birth control 
measures if not in anything else. 

Sir, I am coming from Kerala and in Kerala 
we have not seen a flood like this for the last 
IOO years. Some fony-four years ago there 
was a flood in the Travancore area but it did 
not cause so much damage as now. Thereafter 
some 30 years ago there was a flood but thav 
also was not as serious as the present floods. 
From the statement it can be seen that 
extensive damage has been caused by the 
floods in Kerala. T has been stated that some 
58 persons have died on account of the floods 
but my information is that 61 persons have 

died. It is also stated that 2.4 lakh hectares of 
land have been affected by floods. A major 
portion of that is paddy land and all the paddy 
cultivation in that area has been lost. And 
there has been partial loss in more than 3 lakh 
acres of paddy land. The population affected 
according to this statement is 7.6 lakhs but our 
Government of Kerala had to remove some 
60,000 families to places of safety. Some 
three lakhs of people have been removed to 
places of safety like schools and other 
buildings, and they were given free ration for 
two weeks. Wheat flour and other things 
worth nearly twelve lakhs were distributed by 
this time. Again according to this statement 
23,870 houses were damaged on account of 
these floods. My submission is that a house in 
Kerala is not just' like a Jhuggi in New Delhi. 

[THE VICK-CHAIRMAN (SHRI RAM NIWAS 
MIRDHA) in the Chair] 

The damage to these 23,870 houses will 
work out to crores of rupees and the people 
ought to be compensated for the loss they 
have sustained on this account. Several roads, 
bridges and bunds have also been lost or 
damaged and that will also cost us heavily. 
According to this statement it comes to Rs. 3 
crores but I read a statement by Shri M. N. 
Govindan Nair, our Minister for Power and 
Agriculture, that the damage caused to 
agriculture, houses, roads, bridges and bunds, 
will all work out to Rs. 16 crores. Actually the 
damage would be far more than even these Rs. 
16 crores. The exact position has not been 
ascertained even today. Anyhow the Central 
Government must be very considerate towards 
Kerala State because it is an admitted facv that 
Kerala is deficit so far as foodgrains are 
concerned. 

During these floods which are causing 
havoc in Kerala, our Food Minister, Mr. 
Jagjivan Ram, went to Ernakulam on the 4th 
of this month to attend some Youth Congress 
meeting but he had not the kindness to go and 
see the flood affected areas. When he was 
there in order to satisfy some Congress 
leaders he made a statement that the present 
Kerala Government has failed to procure 
paddy. It is a very incorrect and untrue 
statement. I must say it was a very deliberate, 
false statement made by him and it was quite 
unbecoming of a 
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Minister of his stature because the 
procurement after this Government came into 
power has exceeded the target. Before this 
Government there was President's rule and 
then procurement was far less than vhe target 
in those days but now it has exceeded the 
target. Now, June, July and August are the 
worst months so far as the people of Kerala are 
concerned. Even before we were not being 
given sufficient rice but yet some rice was kept 
back every month in the godowns to tide over 
this difficult period by giving at the rate of 160 
grammes per head per day to the people. But 
Mr. Jagjivan Ram said it was possible because 
they gave rice; otherwise the Kerala 
Government would not have been in a position 
to give this. But the fact is that after the United 
Front Government came to power the Centre is 
not fulfilling the promise which it makes. In 
1965 when the southern zone was lifted, the 
Central Government promised to the then Gov-
ernor, Mr. Giri, to give 75,000 tonnes of rice 
per month so that we can give ration at the rate 
of 6 oz. per head per day and they were giving 
that amount till the United Front Government 
came to power in March last year. After that 
when they promised 60,000 tonnes they gave 
only 25,000 or 30,000 tonnes. This sort of 
thing was going on for long. Even in June and 
July they promised to give some 80,000 or 
85000 tonnes but they actually gave only 
36,000 or 40,000 tonnes. This is what is going 
on. So what I want to say is nobody should 
play with the lives of the people. They may be 
Communists or SSPs or people of any party 
but surely there are Congressmen also who are 
toiling and starving and they must take that 
fact also into consideration. Of course I know 
that the Centre is governed by the Congress; 
let them continue but especially in these days 
they should not take a stepmotherly attitude 
towards Kerala. That is what I have to say to 
them. 

SHRI AKBAR ALI KHAN  Never have 
we taken that attitude. 

SHRI KESAVAN (THAZHAVA) : 
According to this report one crore of rupees 
have been given to Kerala, bur to the other 
States affected by flood, they have given 
crores of rupees as loans and grants and that 
fact has appeared in ihe papers. 
(Interruptions). But the Minister is silent with 
regard to that. One crore is given to Kerala. I 
think the    Prime    Minister,    from her 

fund, has given Rs. 1,25,000 up to this time 
and Mr. Jagivan Ram gave his first instalment 
of 500 tonnes of wheat. Wheat is a very 
difficult thing for us to eat. A second 
instalmenr of 500 tonnes has also been given. 
If he had given us at least a thousand tonnes 
of rice, it would have been helpful to us. So, 
my submission is that all considerations must 
be shown io Kerala. 

SHRI G. RAMACHANDRAN: May I 
make a small correction? There is difference 
between a lakh and a crore. You are again and 
again repeating that one lakh has been 
sanctioned. One lakh is one-hundredth of a 
crore. I am not quarrelling with what you say, 
but let us be sure of the figure. 

SHRI KESAVAN (THAZHAVA) : I was 
referring to the sum of Rs. 1,25,000 given 
from the Prime Minister's Relief Fund, and 
one crore of rupees by the Finance Ministry. 

SHRI AKBAR ALI KHAN : You are 
fortunate that you got so much. Others got 
less. 

SHRI KESAVAN (THAZHAVA) : I do 
not know the Cabinet secrets. This is the 
amount which she has given to the State of 
Kerala. How can I know about what was 
given to the other States? I do not know it. 
Those facts have not been given in the 
statement, but according to the papers I came 
to know that one or two crores have been 
given to the other flood-affected areas. One 
crore has been given to Kerala, but I do not 
know whether as a grant or as a loan. That 
fact alone is given in the statement.   That is 
what I say. 

(Interruptions) 

SHRI     G.      RAMACHANDRAN : 
May I request you not to publicise *oo much 
that the Prime Minister has given Rs. 
1,25,000 from her fund? There will be a hue 
and cry from the rest of India. 

SHRI KESAVAN (THAZHAVA) : A sum 
of Rs. 1,25,000 has been given to Kerala from 
the Prime Minister's Relief Fund. From the 
statement it can be seen how much amount 
has been spent up to this time on several 
measures during this flood season. That is 
known to the Central Government. We made 
representation to the Prime Minister.  Of 
course,  at that time.  Rs. 
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[Shri Kesavan (Thazhava)] 
75,000 was given. We are very grateful that so 
much was given by the Prime Minister, but 
the Finance Minister is there. Now, Kerala is 
affected by floods not over a small area. There 
are only nine districts in Kerala and all these 
nine districts are affected by floods. That is a 
fact. Some 61 lives have been lost. From the 
statement itself it can be seen how much 
property has been lost'. What I submit is that 
all possible help especially in the shape of rice 
and wheat flour must be given to Kerala. That 
is the most necessary thing which we require. 
At rhis time cholera also has broken out. 
Several persons are dying. I want not only 
money, but also rice and wheat flour. These 
are the most important things which we 
require. Some are suffering from fever, 
pneumonia, typhoid and all these diseases. 

THE PRIME MINISTER (SHRIMATI 
INDIRA GANDHI): Mr. Vice-Chairman, at 
this time of great calamity in the nation, I 
want to express my deep sympathies with 
those who have been the victims of floods. 
Many States have suffered from floods. Ir is 
rather ironic that two years ago we had a 
terrible drought and even this year some parts 
of our country are still suffering from drought 
while at the same lime other parts are flooded, 
home and hearth. There has been great loss of 
life, much damage to property, to cattle, to 
public buildings. Naturally anything which 
causes distress to our countrymen is of deep 
concern to the entire Government. The 
Minister will give all the facts and figures. I 
only wanted to say thai just as at the time of 
drought we made a very major effort, not only 
to give immediate assistance, t'o arrange relief 
works, but also to see how we could help the 
farmers to deal with this problem from a long-
term point of view so that they need not suffer 
in the same manner in future. This is how I 
feel that we must all look at this problem of 
flood and how to initial flood control 
measures. I went into this matter in some 
detail when I visited Assam some time ago 
and I found that all these very necessary 
measures were extremely costly, so that with 
ihe best will in the world it is not possible to 
take them up all together. At that time also we 
have had discussions with the Ministers, with 
the State Governments and others. I feel thai 
we must look at this problem 

as a major part of our food production and 
agricultural programmes, to which we have 
already given the highest priority. We must 
look at the question from ihe long-term point of 
view. Unfortunately, in order to save money 
we do a certain amount of patch work now 
and to some extent we are forced to do so 
because we do not have the resources to take 
up the larger programmes, but we must make 
an effort, at least little by little, to undertake 
these larger programmes, so that our people 
are not subject to this terrible suffering. The 
people of Assam, of West Bengal,, of 
Rajasthan, of Kerala and, of course, the latest 
place to suffer is Gujarat and in Gujarat' 
especially Surat and Broach have suffered 
very greatly—some in a greater measure than 
others. The Government is fully aware of the 
gravity of the situation and we shall do what-
ever we can to assist' the State Governments. I 
heard my hon. friend just now speaking, 
saying a sentence which is rather familiar, that 
is about the stepmotherly treatment given to 
Kerala. 

AN HON. MEMBER : Step-fatherly. 

SHRIMATI INDIRA GANDHI : Step-
fatherly. Now, I am sure that the Minister will 
clarify this poinr, but usually assistance is 
given accoring to some rules, i.e., the number 
of people affected or the extent of the area 
affected. But I think it would be very unfair to 
say that the Centre or anybody has less 
concern for Kerala or the people of Kerala 
than for any other part of the country. I am 
sure that we snould make every effort to do 
whatever is possible to do. Fortunately my 
colleague, the Food Minister, also came just in 
time io hear the last part of the speech which 
concerns him. I can assure the hon. Member 
that we, all of us, are deeply concerned over 
this and we shall look into not only those pro-
grammes which must be taken up 
immediately, but, also from the longterm point 
of view we must take up flood control 
programmes, one by one, all over the country, 
so that we are not completely helpless in "he 
hands of nature. One great advantage which 
we have in living in this century and at this 
time is that we have got ihe tools of science to 
use in controlling natural forces, but most of 
these tools are still very costly and some are 
beyond our means. Nevertheless, when a 
calamity comes, somehow we have to scrape 
together everything we have to meet it. 
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I would like to ask the Minister what is ;he 
loss sustained during the last ten years, area-
wise, by these floods, what are the steps that 
the Government have taken to remedy this 
situation and how far they have been 
successful in meeting this havoc by floods, 
and also whether the Government is 
contemplating any permanent measures to 
meet the situation. I would request him to 
answer my questions and see that this problem 
is tackled immediately. Otherwise, we are not 
doing justice to mankind because they are the 
worst victims. They are losing their lives, their 
wives, their children and their property, and 
we can very well understand what kind of 
torture and misery they undergo. 1 appeal to 
the Government, I request the Government, to 
take necessary measures, suitable steps, to 
control ihe floods as early as they can. Let us 
not think of money particularly in tills respect. 
We can anticipate other things, but we cannot 
anticipate when the floods come, when they 
would take away the lives and property of the 
people of this country. So, I request the 
Government through you, Mr. Vice-Chairman, 
to take immediate steps to remedy this misery 
and meet the challenge of these floods. 
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SHRI    A.    G.    KULKARNI:   Mr. 
Vice-Chairman, Sir, there is a saying 
particularly in the villages of the Maharashtra 
area. There is a tribe there which worships the 
God Mahadeo and roams about begging in 
villages. During the day they go round the 
villages begging but at night thev always go to 
the Mahadeva temple and think about their 
prospects. There they say that this is not a good 
way of life and that they must build their own 
houses and earn their livelihood. The same 
thing is going on, Mr. Vice-Chairman, in this 
country. For the last twenty years •since we got 
independence, the Government, the planners 
and so many people in the country come 
together and say that some flood control pro-
gramme must be worked out. 

Mr. Vice-Chairman, there is utter lack of   
perspective    in    planning.    Particularly 
during the last  ihree Plans these things   have   
been     brought     forward time  and  again     
by    politicians,    engineers,  I  mean 
hydraulic engineers, if I may say.so, that some 
flood conlrol measures   must   be   adopted   
and   some money provided for in ths Plan.    
Mr. Vice-Chairman,   I   can   rightly     appre-
ciate  the  Prime  Minister's  feeling that flood    
control     measures     cannot    be thought of 
in  isolation.    It is really a food and 
agriculture problem.    And in that   respect,   
Mr.     Vice-Chairman,     I find from the 
survey made that a sum of Rs.   IOO  crores  
has  been  lost  during     the  last ten years on 
account of damage   from   floods.     Now   
what     is required  is   an   allotment  of     Rs.     
10 crores   to   Rs.   15  crores   per  year  to-
wards afforestation,   embankments    and 
some  other  schemes.    So,   Mr.    Vice-
Chairman,  I  only request  the  Government  
to   take  the  view  just  now  that flood   
control   is   not   a   thing   to   be planned   at   
a   time  when     there     are floods   and   then   
forget   all   about     it. That would not solve 
our problem. We have  been  doing  that for 
the last    so many years. 

Mr.  Vice-Chairman,  I  am  told   that an   
assessment has been made that    a 

sum of about Rs. 1,500 crores is required for 
the building of projects, like dams, multi-
purpose projects, afforestation projects, soil 
conservation projects and projects mentioned 
by my friend, Mr. Appan, regarding growing 
shrubs and plants to prevent floods. All these 
projects must be taken up under an integrated 
plan ior the whole country. They must be 
drawn up and things must be carried out as per 
plans. 

Mr. Vice-Chairman, I am not going to take 
much time of the House because many things 
have already been said from this side as well 
as from the other side which deserve our 
merited consideration and I do think that the 
Government will give their utmost attention to 
them. My purpose today is just to highlight 
planning deficiencies of flood control methods 
and, therefore, I am here to press the Gov-
ernment to start making some specific 
allocation for this purpose during the Fourth 
Plan period. The problem of flood control is 
not io be viewed in isolation; it is very much 
integrated with our agricultural and food prob-
lem. It is also integrated with our soil problem. 
It is also integrated with our   underground    
drainage    problem. 

So this is a very huge problem 5 
P.M.    and for the present difficulties, 

some short-term arrangements 
should be made. Government should devise 
plan and implement all these long-term 
programmes, but as a short-term measure, I 
would suggest that immediate arrangements 
should be made to forestall these floods and an 
adequate warning system should be devised for 
all the major rivers where floods occur. In the 
Koyna region because of Dr. K. L. Rao's ini-
tiative, an adequate warning system has been 
evolved and now the villagers and the people 
staving round about those villages are more 
than satisfied that they can safely rely on these 
warnings through the radio or through some 
such means and they can take adequate pro-
tective measures and avoid danger to life at 
least. 

Mr. Vice-Chairman, I am not going to bring 
in politics hers. But my friend, Mr. Dahyabhai 
Patel has unnecessarily criticised the Congress 
again, particularly the Minister, Dr. K L. Rao. 
I strongly oppose this obsession of Mr. 
Dahyabhai Palei. He will not see the good in 
ihe Congress or anywhere . . . 
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SHRI DAHYABHAI V. PATEL: I have 
not criticised Dr. Rao. 1 criticised the 
administration before he came. 

SHRI A. G. KULKARNI: Anyway he 
should realise that after a long period we 
have a technocrat 'is Minister in this 
Government who will deliver the goods. I 
would like to suggest in this connection that 
in every Ministry, one of them must be a 
technocrat because this age is an atomic age 
where technology and science play a great 
part. I can understand the political approach, 
but politic; is not everything in a developing 
nation. We are now competing with the vastly 
developed countries. So, Mr. Dahyabhai 
Pa'el, please understand that here is a 
technocrat who can Jo the right job in this 
country. If you give him a free hand, he will 
deliver the goods and he will solve all the 
problems raised by you and I support' him. I 
have got ful! faith in Dr. Rao and his ability 
to deliver the goods. So, Mr. Vice-Chairman, 
I only want to say that we should leave aside 
obsessions and sup-port Dr. Rao's efforts in 
taking effective flood control measures. 
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SHRI SURESH J. DESAI (Gujarat) : Mr. 
Vice-Chairman, there have been serious 
floods in several parts of the country, 
especially in Gujarat, West Bengal, 
Rajasthan and, to a lesser degree, in 4 to 5 
other States. In South Gujarat, particularly 
in Surat district, from which I happen to 
come, the situation has been more serious. 
The hon. Minister, Dr. K. L. Rao, has been 
kind enough to visit that place and he has 
got the reports personally from the Chief 
Minister of Gujarat. I will confine myself 
more to Surat district because several 
reports have come to me from people whom 
I personally know. Now that the reports are 
comma, the situation has to be faced. It must 
really be heart-rending in some areas when 
waters enter the houses and the children 
have to be put on the shelves.    The whole 
family was in  5' 

†[   ]English translation. 

to 6' water for 24 hours and tne children had 
to be put and kept there, on the shelves. In a 
number of factories the waters entered and 
there was water 8' to 10' deep. Extensive da-
mage has been caused to many goods, raw 
materials, food stocks and cattle. The 
Southern Gujarat Chamber of Commerce in a 
statement has said that in Surat district alone 
Rs. 23 crores worth of damage has been done 
and in the satellite town of Udhna about Rs. 1 
crore worth of damage has been done. As the 
Chief Minister of Gujarat has said, more than 
1,000 persons have been killed in the South 
Gujarat floods. In other parts of the country 
also, Sir, there has been extensive damage, 
especially in West Bengal, Rajasthan and 
some lime back in Assam, Maharashtra and 
Madhya Pradesh also. 

Now, Sir, the main question is about 
preventive measures which ha^e to be taken. 
Preventive measures for flood control are as 
important as food production. Unfortunately 
we have not been giving that priori ly to flood 
control measures which should have been 
given earlier. We gave priority to food 
production but this is as important as food 
production because h extensive damage is 
caused and the standing crops are washed 
away, what is the use of producing more food 
when that food is washed awav by floods? 
Every year practically we have floods in some 
part of the country er the other and so more 
importance should be given to preventive 
measures. 

As far as South Gujarat is concerned, the 
Minister has said that if the Ukai dam is 
constructed, the danger to Surat city will be 
less. That may take some 2 or 3 years more to 
be constructed but meanwhile something 
should be done so that some flood control 
measures—preventive measures— are taken. 
Till that is done—that is also a matter of huge 
expenditure— the immediate needs are these : 
If the Minister can speak to the other Mi-
nistries, especially to the Steel and Metal 
Ministry, to send some corrugated iron sheets 
to Gujarat as early as possible, it will greatly 
help. They can give an ad hoc quota of 
corrugated iron sheets. I had a talk with Mr. 
Sethi, the Minister of State in that Ministry, 
and he was very sympathetic. I hope Dr. Rao 
will also speak to him so that 
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[Shri Suresh J. Desai] an ad hoc quota of 
corrugated sheets is given to Gujarat as early 
as possible. The other requirement is food. 
Large stocks of food-grains have been washed 
away. If the Food Ministry .can give 
additional quota of food to Gujarat 
immediately, that \\ill be very helpful. About 
50,000 tonnes of milo have been requested by 
our Chief Minister. That should be made 
available. Thirdly, if he could speak to the 
Commerce Ministry, some clothing from the 
Mill-owners' Association can be made 
available. All these are immediate 
requirements of ihe situation. The situation is 
very grave especially in South Gujarat because 
I have got persona] reports from a number of 
friends who have been there and something 
must be done immediately so that some relief 
can be extended to them. Thank you. 

SHRI AKBAR ALI KHAN : Mr. Vice-
Chairman, technically I belong to drought 
area, not a flood area hut I feel that in a matter 
like this, it is national problem and whether it 
is in Assam or Gujarat or Kerala or Maha-
rashtra, we are all affected. We all feel it and it 
is our duty and obligation to see that we give 
as much help as we can to our brethren who 
are affected by these calamaties. There are two 
methods. One is the short-term measure. 
Regarding that, I feel in the Central 
Government, apart from the help from the 
Primj Minister's Fund, there must be an 
agency which should come into operation 
immediately. As many Members have pointed 
out, apart from the agencies in the States, in 
the Central Government also there must be 
some agency which must come immediately 
into operation with money, experts and all the 
necessary things so that immediate relief may 
be given. As regards the longterm measures, I 
was really very much hurt to see—as has been 
very correctly admitted in the statement 
itself— that only 25 per cent, of flood control 
measures have been taken up and 75 per cent, 
remains to be done. As we have decided to 
give top priority to agriculture, as this serves a 
double purpose—one to control floods and the 
other to help agriculture—so, without going 
into details I would appeal to the Minister to 
come out with his plans before the House. Bv 
Brahmaputra every year there is a heavy toll of 
lives and  damage  to  crops  and    property. 

I read somewhere that after the earthquakes 
the situation has become still more difficult; 
otherwise the flood was not there so 
frequently. These are matters I would like the 
Minister to consider and he should give the 
House his plan for flood control and the 
amount that he requires, so that the whole 
country may feel the urgency and tbe need to 
undertake these measures. I am sure 
Parliament, irrespective of the States, 
irrespective of the parties—as was evidenced 
from the speech of many Opposition Members 
including Dr. Ahmed—feeh that we are all 
one in giving our help in whatever way 
possible so that the floods in the country are 
effectivelv controlled. I do hope that the 
Minister will come with a full programme of 
the measures that he thinks are necessary in 
order to have effective control over this prob-
lem. 

Regarding the disputes between Gujarat 
and Maharashtra or Madhya Pradesh or 
Andhra, I feel . . . 

SHRI K. S. CHAVDA : The flow of water   
from   the   Narmada   is greater than the 
five rivers of the Punjab State and it is not 
tapped. 

SHRI AKBAR ALI KHAN : I share your 
grief but these are matters ia which our 
approach must be helpful. I do not blame 
Madhya Pradesh oi Gujarat or Maharashtra 
but I do feel that we are looking more from 
the point of view of the State and not from the 
national point of view. Let us sink our 
differences and be determined that whatever it 
may be, let us treat this as a national problem 
and approach this matter. It matters very little 
if a few thousand cultivators in Andhra 
benefit more or those in Maharashtra or 
Mysore benefit more. To me it is immaterial 
so long as the people feel that justice is done 
and these forces of nature are controlled for 
the service of humanity. I am grateful to you 
for giving me this opportunity. 

DR. K. L. RAO : Mr. Vice-Chairman, I 
must express my grateful thanks to the various 
Members who have participated in this 
discussion for the very excellent and thought-
provoking ideas they have given. I am 
greately benc-excellent and thought-
provoking ideas as I was hearing the debate 
with great interest.     I   shall   very  briefly  
give   a 
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review of the States that have been affected 
by the floods and pass on to some general 
observations.. 

[THE VICE-CHAIRMAN (SHRI AKBAR ALI KHAN) 
in the Chair.] 

At the outset I must submit that this , country 
of ours is blessed with a very j large   number  
of     beautiful     rivers— big and small.    A 
river is a very in- i teresting fruit of nature. A 
river never j carries   the   same   amount   of   
water in any two years.    It never repeats it- | 
self either in magnitude or in the timing of the 
occurrence.    A river  may carry  very little 
water this year.    For example,  in  the  Tapti,  
ths one    that has  given  the    largest    
trouble—some  | years the annual flow  is 
about 9 mil-  , lion acre feet but there are some 
years in which it is less than 3 million acre j 
feet.    That  is  an  interesting  freak  of ' 
nature.    It is highly varying and complex.      
Similarly, the floods may come in July or 
August or  in October and sometimes   it  
comes   in   December   as well.    Sometimes 
small rivers can give a lot of trouble.    Some 
four years ago in  Andhra there  was  a    small    
river, Chandravanka, a  tributary   of Krishna, 
and it got swollen, when there was a sudden   
rainfall,  and rose  to  20    fee!. More   than   
IOO  people  were     washed away  and  many    
were    in    hospitals. There was a town which 
was completely washed away.    So, every 
river has interesting   characteristics.     So   I     
say that flood control is a massive one spe-
cially in a country  like ours which is blessed 
with beautiful rivers. 

Having said that I must submit one or two 
things here. Many Members said that we have 
done verv little and only 25 per cent, of 
protection of cur lands has been done and moie 
than 75 per cent, remains to be done. Now that 
is so because flood control is a costly affair 
and a very time-consuming one. In the United 
States of America, it is a very strange coinci-
dence that the United States of America and 
India have about the same amount of area 
which is subjected tc flood damage. That is 
about 500 lakhs of acres in India and about 48f 
lakhs of acres in the United States The size of 
the problem is about thf same and the 
Americans have seen so far 4,000 crores of 
rupees in Dol lars. They have secured about 4( 
per cent. only. We ha"e spent 19( •crores  of 
rupees    and    have    securet 

about 25 per cent.   Indeed it is a very 
creditable  achievement  that  we     have done.    
If we have not been able    to satisfy all the 
honourable  Members or if we are not able to 
ensure that this flood damage does  not occur,    
it    is really not so much a matter   of planning;  
it is  a  question  of money,    the question   of   
finances.   It   is   really   a question  that  we  
have    started    only fourteen years back.    As  
ihe  honourable  Member,  Dr.  Ahmad,  has    
said very correctly, the most important thing 
for correct  planning  is  the  flood  control 
data, the collection of data.    We did not have 
any data whatsoever.      In the last ten years we 
have been concentrating and obtaining data and 
this data collection  has  given  us   greater  
confidence to go about and to frame these 
various projects. 

THE VICE-CHAIRMAN (SHRl AKBAR 
ALI KHAN) : Has the data been completed? 
Has it been collected? 

DR. K. L. RAO : Yes, Sir. We have a fairly 
good amount of data. We are collecting a good 
amount of data. As the honourable Member, 
Dr. Ahmad, said, it is not a long-term data but 
we have got some good data and we have been 
collecting some of the data. If we do not 
publish it, it is tor obvious reasons—because of 
Pakistan we do not want to make public our 
Gandak system, etc. Therefore, we do not 
publish these documents. Nevertheless we have 
collected a fairly comprehensive data on which 
a very good plan can be drawn. 

There is  one other thing which    I would  
submit.    Our annual appropriations  are  not  
great.    Being  a  country which   is  poor,   our  
annual   appropriations  are  small.     
Therefore,  with  that we have got we   are   
trying to   frame those  projects—because   we    
have     to restrict   our   activities   to     those     
projects—which are to  be done in    those areas 
where there is a greater possibility of a large 
amount of loss  of life or   a  large   amount   of  
damage.     And I  m  that  respect and it is in 
pursuit of |  this   policy  that  a  large    amount    
of i  money has  been spent, very well,    in j 
Bihar  State.    In  the  State of    Bihar, j out  of 
Rs.   190  crores,    the    highest amount—Rs. 
44 crores—was spent and with  a  good  result.    
I should say the control  of the  Kosi  is  indeed  
a   very creditable  achievement.    Those 
friends 
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[Dr. K. L. Rao] who are in the Kosi irea, in 
Darbhanga,     the     northern     part     of    
Bihar, know very well how  wonderfully  pros-
perity has grown up in ihose areas.    I myself 
knew that area before this Kosi flood control 
work was started and now there   is   a   
completely     vital     change. For travelling up 
to Belepur, a distance of  20  miles, before  this    
Kosi    flood control work, I used to take 
nearly two days.   Now we can go within   less 
than half   an   hour.     Beautiful   roads   have 
been     constructed.      Everything     has been 
stablised.   It is a remarkable thing, 1 should 
say.    I would say    the    honourable 
Members must  trv to pay    a visit   to   these   
interesting   areas  where flood control works 
have achieved wonderful  success.     And  
likewise  in    the Gandak, it is    a    fairly 
well-controlled river.    With the  completion    
of    the Gandak project there will be better and 
far more   control.     There   are   some rivers 
in north Bihar like the Adhwara system and the 
Bagmati system and so on.    There are 
systems.   These have to be controlled in north 
Bihar. We cannot give everything all at once.    
We   have chosen the most    difficult    Kosi    
river which  is  supposed  to  be  the greatest 
river of sorrow in India just as the Yellow river 
in China. I had the advantage of seeing and 
studying the Yellow river in China personally 
and we have achieved a greater success than 
them in fact on the  Kosi  river,—of course, 
due to the  kindness of nature,    I should say. 
Therefore,  when  you   take   Bihar,     of 
course, I can understand ths impatience of the 
honourable Members  of    Bihar complaining  
that  flood   control    works for other rivers  
have  not  been    done here.    That is quite 
correct.    But    on the whole if you  take a    
comprehensive view we should say that we   
have done quite well in Bihar and achieved 
something substantial. 

The next province that is subjected to a 
great amount of trouble, which has a very 
complex, the most difficult and complex flood 
problem, is that of Assam. Naturally we will 
say, why is it that every year we have the Brah-
maputra floods and what is it that you are not 
able to do anything? Many people asked me 
the same thing. In fact, the former President 
Dr. Radha-krishnan used to ask me—the first 
thing he used to mention was the river 
Brahmaputra and say, "Rao, what is this you 
are not doing anything at all in this area?"   
That is the unfortunate 

thing of it. The Brahmaputra is tbe biggest 
river of our country flowing in the narrowest 
valley of our country. If it was flowing 
otherwise it would have been a wonderful 
b;neficiaiy. The whole of Assam valley is only 
50 miles, broad of which this river occupies IO 
miles at some places, not less than six miles 
and if you put even a smal! weir on the river 
the whole of the Brahmaputra valley will be 
Hooded. Therefore, in the case ol the Brahma-
putra it is a very complex problem. Also it is 
the highest seismic zone in the world. In the 
1950 earthquake it was of the highest recorded 
intensity in the world. And, therefore, as the 
honourable Members say—and it is true—that 
the Brahmaputra bed is going up. It has gone 
up because alL the silt comes from the 
Himalayan rivers. Big landslides occur. AU 
these landslides are washed down. 

In fact, I had been to the USSR a few years 
back. I saw a very interesting programme 
there. The engineers there are very intelligent 
people and' they work a lot of plans for every 
country. They study every country. There 1 
have seen some very interesting plans by 
which they want to divert the Brahmaputra at 
the corner where-it enters into India. They 
want to put a barrage there and take away to 
the Mangolian desert. The Brahmaputra is at 
that place 12,000 feet high and the Mangolian 
desert 3,000 feet above the sea level. If the 
river can be taken there they will produce large 
enormous amounts of power and whole desert 
will be converted into a beautiful garden. It is 
an excellent project. The only thing is that 
China has to cooperate in that endeavour. 
When I was told about this project I said, we 
will be most happy to participate in the project 
because at least it will take away the 
Brahmaputra river from us and will solve our 
flood problem. That is to say, the Brahmaputra 
is a very very naughty river. It does not do-any 
benefit to us, except perhaps a little bit of 
shipping facility; but it poses all the problem. 
Now in such a case while no doubt we should 
all the time be engaged on flood control how 
to achieve anything substantial, for the 
development of the valley-— this has got to be 
thought over. Planning has to be done 
correctly. Now some honourable Members and 
quite tt lot of people from the Brahmaputra 
area, from Assam valley believe that dredging 
is the solution for that. For the 
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Brahmaputra dredging, apart from tne costs 
that it will involve, there is no estimate for the 
cost of such a dredging. If you want to dredge, 
say, about a mile long and five hundred feet 
wide it will cost mor^ than a crore of rupees. 
Here is the river which is about six miles 
broad and where are we going to deposit this 
earth? There is no place. Even on an 
experimental measure I cannot say it will 
straightway succeed in the oiaces where there 
is erosion. That is to say, a river always 
meanders. It always bends and flows. 
Whenever a river bends it causes erosion 
there. Erosion means when ths river flows fast 
with great velocity it will take away the soil. 
That is the greatest and the most difficult 
problems connected with the rivers. Erosion 
takes place where a river takes a turn. Rivers 
always flow in the form of a snake. If we go 
by air and see, we find that no river ls straight. 
All the rivers flow always in the form of 
snakes. And in that process erosions occur. 
Whether it is the river Ganga, the 
Brahmaputra or any river, erosion always 
occurs. It is the costiliest item to be attended 
to. Take for example. Dibrugarh—a big city, a 
beautiful city. And I must mention the great 
foresiaht of our late Prime Minister Panditji. 
Houses were falling one after the other; he 
came to inspect that town. And he said; he 
caught hold of one of the engineers who hao-
nened to be there and he said, '"I wil! 'hrow 
you into this river if you do not do, something 
for saving the town." He also told me, "I want 
the desietts for this." We were trying to say, 
"Oh, it is a very difficult task." But he would 
not hear anything. "I am not prepared to hear 
anything from you. I must get the designs 
from you", said he. So we exercised our 
minds, and then we brought out a design. And 
I never thought that that design would stand 
up. But, as luck would have it, that design was 
executed and it saved the town of Dibrugarh. 
But it has cost some crores of rupees. So the 
question is one of how much we can afford to 
resist erosion, and where is it  to be done. 

Hon. Members from U.P. very correctly 
said that af Bailia and Chitauni. the rivers are 
giving a lot of trouble by way of erosion. The 
Chitauni bund is a bit better than ihe Bailia 
bund and  yet,   at Gaya Ghnt,  the  fury    of 
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the river is such that, I am afraid, at any time 
that bund may give way, and if the bund gives 
way, about 10,000 people, 15,000 or so will be 
put to naiah, said,-—-that aspect, I did not 
realise before; it came to my mind only today 
when he was speaking— those 10,000 people 
who may suffer from these floods are the 
poorest sections of our society, because they 
are the people who live there. That aspect, I 
did not know before; at least it did not strike 
my mind. Therefore, what is happening there 
is that a lot of people, 15,000 or so will be put 
to suffering if the Gaya Ghat bank is breached; 
the water will escape through the breach. 
There, before I went the U.P. engineers 
thought of tackling the problem. There are two 
ways to tackle this erosion problem. One is by 
what is called 'retiring'; that is to say, you put 
a bank behind—that is 'retiring'—and let the 
bank be built at some distance, half a mile or 
one mile. That is called retiring. The other one 
is to dump stone and take all steps to fight the 
river. And the U.P. engineers, before I went 
for inspection there, they said, "Let us give it 
up; let us put the 'retiring banks', because 
'retiring' is much cheaper." Probably they were 
economically correct. And when I went there 
and saw all those people living there, some 
thousands of people living there, I felt how 
immense their misery would be and I said to 
myself, "No, no, the human problem is more 
important. We should fight it out." So I told 
the Secretary and the U.P. Government that 
we should fight out that river through 
dumping operations. Sometimes dredging may 
help but it costs quite a lot of money, but 
under some circumstances we have to do that. 
And the dredging may help; I won't say it will 
help; it may help in trying to reduce this effect 
of erosion, for dredging means this. Where a 
river is flowing by and has a huge velocity, if 
you dredge, say, at a distance of about 500 feet 
away, and dig a course deeper than near the 
bank, it may be that the water will get 
diverted, not once for all, but temporarily, not 
that it will always go in that direction 
permanently, and the effect of the erosion may 
be reduced. It is not one of those standard 
methods, and vet we are trying to get the 
dredging done for the Brahmaputra, for 
Assam; we are Irving to arrange one or two 
dredgers for the work. We will try and do the 
experiment. But the problem is bigger than 
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this and that is what I want to submit— the 
problem of Assam is a very big one. Another 
trouble in that State is that in order to protect it 
against inundation by the Brahmaputra, at the 
place where it occupies the lowest portion, we 
have put in flood banks. Banks are inevitable. 
Some people think that banks are not 
necessary. No; banks are intended in order to 
protect the very area where the largest amount 
of havoc occurs. If the river is always at the 
ridge even with a little amount of water, it will 
spread to the sides, and if we want to make use 
of the flood plains, then we must construct the 
flood banks. That is why banks are inevitable. 
Of course, if the banks are connected along 
with some other system like a reservoir, a 
detention reservoir, or some other device, then, 
of course, it will be more effective, But 
embankments as such under some 
circumstances, are inevitable, as in the case of 
Assam and Oris- ! sa. In Orissa the Mahanadi 
flows on a high ridge, and if there is no bank, 
even though very little amount of water will be 
flowing the whole area j WiH be covered with 
water and, therefore, it is that embankments 
are really important, and the only unfortunate 
things in the case of Assam is that we have 
constructed nearly 2,000 miles of 
embankments, j that is to say, nearly half the 
country's | length. Some hon. Members thought 
otherwise, but I used that statement not in any 
sense to boast of it. What .1 meant to say was 
that one . single State has to look after 2,000 
miles. It is a very big task. No single State can 
do tha!. Tlie burden is too much. In fact,, I was 
pleading that the burden must, b^ shared bv the 
Government of India. Some hon. Member has 
mistaken that; Mr. Islam has mistaken that and 
he said that I must have mentioned the canals 
and the other systems built up in other States. 
But that is not the point there. What I ,was 
trying to say was that the embankments are 
perfectly useless if they are not maintained, if 
they are not kept. The moment an embankment 
is not watched, it is no embankment at all; it is 
a dangerous thing, and that is what is 
happening in the case of the Brahmaputra; in 
the case of Assam there is so much length of 
embankment that it has become almost un-
manageable for the State, and therefore I   am 
thinking  that  some  method has 

to be found out and adopted by which care 
must be taken of these embankments. I should 
say with pride that the Kosi embankments are 
being looked after very we'll, and that is how 
the Kosi has been a great success. Similarly, 
in any other river system likewise, this is one 
of the details that has to be kept in mind. 

Now some hon. Members have said that 
the Statement that was given here was wrong. 
Some Member said that it was incomplete. He 
became furious and said that such incomplete 
and such useless statements, statements which 
were under-estimates, should not be given. I 
want to submit in this case that flood control 
work is not a Central subject. We are not 
directly in authority at all these works, and we 
are here a sort of co-erdinating body, a sort of 
helping organisation, and we have got to 
depend for these statistics entirely on the 
States, and the information that is given her? 
is a correct reproduction of what we have got 
from the States. For example, take Kerala. In 
the case of Kerala it is n o t h i ng  else but a 
reproduction of the statement that they have 
sent. Tomorrow they may send another state-
ment quite different; it may be more correct. 
After all, it is also not poss;-ble to collect any 
correct statistics all at once; places are 
inaccessible, for example in Gujarat. I have 
said in the statement that in Gujarat about 116 
people have been reported as dead so far. It is 
auife true that the Chief Minister has said that 
it may run into thousands, a four figure. The 
pipers have reported it. But I cannot do that 
because, even todav, jusi before I came to the 
House, I contacted tbe Guj irat Govemmem. 
And they still repeated the same thing; they 
did not have any figure higher than  116. 

SHRI BANKA BEHARY DAS: The Chief 
Minister does not represent the State, or 
what? 

DR. K. L. RAO: No, no, what 1 mean to 
say is this. I do not say that 116 is the correct 
figure at all. What I am saying is : I mvself 
had been there; T know that the figure will 
probably be higher. But nobody can assert 
anything. "What the Chief Minister meant to 
convey by estimating it at a four figure was to 
indicate that the loss of life must have been 
very colossal: it is nothing more than that; 
with that I  agree.    But  only  the    exact    
figure 
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that I have got, I can submit to the House; I 
must give a correct statement; I cannot give 
any and every statement. As I submitted, just 
before I came to the House I contacted on 
phone the Gujarat Government and they said, 
"We do not have any other figure than what 
we have given yesterday, and that is 116. I 
wish it is 116. All of us wish, the whole 
House wishes it were so. What I want to 
submit is : Do not therefore kindly blame me 
regarding the figures. I am going to submit 
another statement towards the end of the 
month, lie fore the House disperses I will give 
that statement. I may hope that T will get 
more information. I will try to get" it and give 
you. But it is not possible for us to be very 
up-to-date in these matters. As far as possible 
we will collect nnd place before the House. 
Now some hon. Member said—I do not know 
how he could say that—that in Punjab so 
many people died, that in Haryana 20 people 
died, all due to the Hooch, and that has not 
been reported in this. What can I.do? When 
the Haryana Government itself tells me that 
there is no such death there, what can I do? I 
shall be putting them in the wrong if T were 
to take the alleged figure of 20 deaths due to 
floods. (Interruptions) In this connection I 
must submit that we contacted the Chief 
Engineer of Haryana and r>sked him. And he 
says there are no such deaths due to breaches 
and so on May be some deaths; I do not say 
there are no deaths; there are deaths, of 
course, due to other reasons, not due to floods 
going over and sweeping them. Of course 
there are deaths. 

THE VTCE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Mr. Krishan Kant  will further 
verify. 

SHRI KRISHAN KANT: I never said 
about deaths. 

DR. K. L. RAO : I did not say that it was 
by my friend. What I was submitting was 
about the Statement. Of course I apologise for 
not being able to be very up-to-date. But 
nothing else can be done under these circums-
tances. 

SHRI A.    G.    KULKARNI :  Is    it 
possible to make an assessment for 
Parliament  without  statistics ? 

DR. K. L. RAO Quite correct; we talk only 
in a general way. A detailed discussion after 
two or    three months, 

in the next   session   probably,   would be 
more valuable. 

SHRI N. K. SHEJWALKAR : What about 
Punjab ? I have said about Punjab. 

DR. K. L. RAO : Then there is another 
point. Hon. Members have very correctly said 
that the flood losses are mounting up and 
sufficient amount of attention is not being 
paid. But the whole point is this. In this 
country we do not have any flood plains regu-
lation rules. The flood waters in ihe rivers 
come and go in particular areas and in 
competition with the rivers we go and shut off 
some of those areas by putting up habitation, 
cultivation and so on. Cultivation is all right, 
tolerable but if you go and put up your houses 
there then it becomes a big problem for the 
country's resources when the floods are there 
and the amount of damage goes on increasing. 
That is why the flood damage has been going 
up from year to year because more and more 
people are going and living in these flood 
plains. Delhi is a very good example in this 
respect. Every year we must get a flood level 
of 672 feet. It is a very small amount of water, 
about one-third of the water that it must carry. 
If there is not this much of water there will be 
water famine in Agra and all those places but 
if this much of water comes some 27 villages 
will be submerged here. They are all on the 
banks of the river in the low areas. We are 
asking them to shift but they won't go. 
Similarly, for example, in Gaya Ghat and 
Ballia we have done a blunder there. We 
should not have allowed the people to settle 
there. The people could have been allowed to 
cultivate but they should have been asked to 
live away from the river, half a mile or a mile 
away from the river. When the people come 
and live nearer and nearer the river, it 
becomes a big problem and it becomes a very 
costly affair. In this country we are not having 
any flood plains regulation. I have been 
thinking that we should have some sort of 
legislation to regulate these flood plains. We 
must restrict these areas; we must declare 
some of them as dangerous zones. In some 
areas where the flood occurs once in thousand 
years, maybe we can tolerate some kind of 
habitation but in the case of areas where the 
floods occur annually we must prevent the 
people from inhabiting such areas; we must 
declare them as dangerous zones.   In 
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[Dr. K. L. Rao.] this connection I will be 
submitting    a Bill for the approval of the 
House. 

Now taking up the question of Gujarat, it 
has suffered the maximum this year and it was 
quite right that the whole House should have 
unanimously expressed its sympathy. What 
has happened is, there are a number of rivers 
in Gujarat and of these rivers the most 
troublesome is the Tapti. The Tapti carries 
about one-third of the water of Narmada. It is 
not a big river compared to Narmada ; it 
carries only one-third of the water of Narmada 
but the topographical feature is such that it 
carries much more silt than is usual in such 
cases and for some reasons or another—I do 
not know—it has built up a delta at the end 
which is lower than the river so that when the 
water in the river goes up this area of about 
300 sq. miles gets flooded. That is the 
peculiarity of that particular area but floods in 
Tapti have not occurred so frequently. The last 
one was in 1959 so much so the people had 
got into a sort of lull and now it has again 
happened. And this time it has come with a 
certain amount of suddenness because there 
was no warning of any sort. I accept that there 
has been no warning for the people. The flood 
waters came in suddenly and Surat town and 
the neighbouring villages were inundated very 
suddenly with the result that the loss of life is 
much more than what it would have been. 
Probably the loss of fife would have been very 
little if there was a proper warning 
beforehand. It is a very regrettable thing that 
somehow this calamity has happened. Another 
thing this time is, the floods came in so very 
suddenly. The whole thing was over in just 
two days; it was just like a dream. It came in 
the early hours of the 6th and by the 7th 
evening everything was over and the flood 
waters had begun to recede. It was a very 
intensive concentrated amount of water that 
came this time. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Could they not find out 
anything earlier, Dr. Rao ? 

DR. K. L. RAO : It could have been. That 
is what I am submitting. If we had a flood 
forecasting system thev could have got a 
notice of at least 20 hours but that has not 
been the case. 

This is one thing that we have learnt this time 
that we should have flood forecasting system 
for most of our rivers. We have such flood 
forecasting system for some of the rivers. For 
example in Delhi so far as Jamuna is 
concerned we know exactly what the level of 
the water in Jamuna is, when it is rising, when 
to keep watch on the banks and so on. We 
have this system in respect of some of the 
rivers but unfortunately not in Gujarat. In 
Assam also we have some sort of a system but 
not a very good one. We are having a sort of 
an imperfect system but we must have a 
perfect system for all our rivers so that in the 
very critical conditions it would be possible 
for them to operate and be of use. 

In the case of this Tapti we are building a 
dam upstream the Ukai Dam, above this low 
depression, this low level delta. This Ukai 
Dam has a storing capacity bigger than 
Bhakra. It is a very mighty one and if we only 
complete that dam I can give a hundred per 
cent guarantee that no more floods will be 
there and nothing of this sort will happen 
afterwards. 

SHRI DAHYABHAI V. PATEL: When 
will you complete it ? We have been hearing 
this for the last fifteen years. 

DR. K. L. RAO : Rightly the hon. Mr. 
Patel has a righteous indignation in this 
respect that this project has been going on for 
too long a time. We have got to spend about 
another Rs. 60 crores, Rs. 20 crores on power, 
Rs. 20 crores for completing the dam and Rs. 
20 crores for the irrigation system. I have 
suggested that in the next two years we must 
complete the dam and the power plant and we 
may defer the irrigation system to a further 
date. At least by June 1971 we should see that 
we are completely free from this menace of 
floods in that region. I have written to the 
various concerned authorities about this and 
with the great support that this House has 
given today I am sure consideration will be 
given to that and the project will be 
completed in the next two years. 

Now in Madhya Pradesh and Maharashtra 
also there are some projects upstream ; the 
Hatnoor project, the Upper Tapti project in 
Maharashtra and two other   reservoir   
projects   in 
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Madhya Pradesh. If these two are completed it 
wiH give added advantage to the higher 
regions; others will give complete protection 
to the lower regions. The higher regions in 
Maharashtra and Madhya Pradesh also suffer 
from floods in the river Tapti. One of the 
things we have got to do is because of the 
dam and because of the low depression we 
have got to construct embankments on both 
sides of the Tapti at least up to 25 miles. The 
completion of the dam plus the construction of 
embankments on both sides up to 25 miles 
will put an end to all this suffering. They must 
have been suffering for centuries and all that 
will now end. We will be doing a great service 
to this suffering humanity in that area by 
trying to accelerate and complete these two 
items for the control of Tapti. 
6 P.M. 

Now, regarding the Narmada, this year it 
has not given much trouble, except at Broach, 
which is right at the edge of the river and the 
town of Ankleshwar, which is about two 
miles from the edge of the river; these have 
been affected. Of course, in some other areas 
in Rajpipla, people have been affected. 
Compared with Tapti, the loss is much less. 
Of course, the solution for these rivers is 
obvious. The Narmada is considered holier 
than the Ganga. Tradition has it that the 
Ganga comes and bathes in the Narmada once 
a year. A very holy river, I only hope that we 
shall not pollute it with our fighting. We shall 
try to keep it holy and develop it in the best 
interests of the nation. 

SHRI M. PURKAYASTHA : What about 
the Barak river in Assam ? 

DR. K. L. RAO : The hon. Member bas 
reminded me about Assam, the other portion 
of Assam, the Cachar district. Now, Cachar 
district is a level land and there the Barak 
river causes a lot of flood. With the minimum 
water that comes, not very much, just a little 
bit of water comes into the Cachar district, 
inundation starts. We have put up some 
embankments, but they do not give so much 
effective protection. The only way is to 
construct the Barak dam. We can detain the 
water that causes flood. Detain and then let it 
down when the water goes down. That will 
give a very effective control. The construction 
of the Barak dam will control 

the flood situation in Cachar. We have had a 
lot of difficulties in our investigations. 
Finally, we have investigated it and the 
project is ready. It costs Rs. 20 crores or Rs. 
25 crores. The only trouble about that is it 
submerges the Manipur area and that too the 
Manipur-Naga area, somewhat fertile portions. 
Every river has to submerge some land or the 
other. So, we are now discussing it with the 
Chief Minister of Manipur as how best to 
overcome this trouble of submersion. Once 
this is done, the Barak project can be taken 
up. In fact, our construction will also benefit 
Pakistan, because Pakistan also suffers a great 
deal from this Barak river. 

Now, what I am submitting is that in the 
State of Gujarat a very unfortunate thing has 
happened. We know the control measures for 
this and we will be getting into these control 
measures. You may ask : Why is it that this 
was not foreseen ? Why is it that we have not 
accelerated this project ? I can only plead 
guilty to that. There are so many projects all 
over India. These rivers are behaving in a 
very funny way. If the Tapti was in floods 
every year, we would have been a little more 
alert about it. For ten years it has gone on 
well. From 1959 onwards it was very silent 
and now suddenly it spurts again. That is one 
thing about this Tapti river. Anyway, we have 
now woken up to the situation and we are 
going to take remedial measures for that. 

Then, the other State is Rajasthan. It is a 
very interesting thing that the total rainfall in 
Rajasthan, so far, is below the average. Take 
the average of any year and you will find that 
it has got much less rainfall than what it 
should have been, but certain areas like Sawai 
Madhopur, Nagore, Chittorgarh, etc. had a 
heavy downpour, all of a sudden. They got a 
very heavy rainfall, with the result that water 
is considerable everywhere. It has breached a 
number of tanks and caused a lot of havoc and 
damage. 

The Chambal river is under complete 
control. We have constructed a dam. In fact, 
we are looking for water to fill the dam. What 
we always pray for is that there should be 
water in the Chambal river. In the last three 
years it. failed. Only this year I am very happy 
to state that it is filling up.   Ths 
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[Dr. K. L. Rao.] level has gone up to 1294 
feet. That means the electric power will be 
good this year. The Chambal power has been 
failing for the last three years resulting in 
heavy suffering to Rajasthan State and 
especially tne Kotah industries have been 
suffering immensely. Now, this year the 
rainfall has been good and the reservoir level 
has gone up from 1250 to 1294 feet. We only 
hope that it will reach the maximum that it has 
been designed for. If it rises by ten feet more 
it will come very nearly to the designed level 
and that means plenty of power for Rajasthan 
and Madhya Pradesh. 

Now, the main trouble in Rajasthan is the 
Gaggar. This is a river which passes through 
Haryana and there is always a controversy that 
the Gaggar comes from Haryana and, 
therefore, the Haryana people are responsible, 
and so on. They even say that the Haryana 
people have sent down this water intentionally 
to cause trouble to Rajasthan. But 
unfortunately what happened this year is that 
Haryana has been treated equally badly by this 
river. There are a number of villages where 
the Namadhari Sikhs—a very wonderful set of 
our countrymen—live. All their villages have 
been inundated. They are under three, four or 
five feet of water. Water has flooded the area. 
Floods make no difference between different 
people, between State and State, and between 
various political parties. Hon. Members 
stressed too often during this debate about the 
Congress not doing work and so on. The 
floods have affected completely the Congress 
and the non-Congress. There is no difference 
at all. I do not see why Members should think 
in such terms. That is one aspect which hon. 
Member need not have touched at all. There 
are no politics at all in this and much less 
State rivalries. Floods treat everybody equally. 
Now, the Gaggar is an ancient river. In olden 
times it had much less water. When Haryana 
and Punjab were developed, there is much 
more water coming because of irrigation water 
and there is more flood and so on. More water 
is coming in. It just happened that because it 
is a desert area people concentrated and built 
up their habitation right in the middle of the 
river, in Hanumangarh, in Suratgarh, in 
Anupgarh, etc. All these places are right in the 
bed of the river.   They call   it   Nalibed.     
These 

are very prosperous places. They want the 
water of the Gaggar and they welcome the 
water of the Gaggar, but not in large 
quantities like this. They want only some 
regulated amount of water. Therefore, what we 
did was we developed a scheme called the 
Gaggar diversion scheme. It consists of allow-
ing a certain amount of regulated water into 
the old course. A major portion of the water 
goes into the depressions. Fortunately in the 
sand dunes, in the very big desert, there are a 
large number of depressions, as many as 18 
depressions, which will absorb the whole 
amount of water. A canal, thirty miles long, is 
taken into these depressions to fill one after 
the other. This canal runs into a very high em-
bankment at the entrance to the depressions. 
The ground falls very rapidly, thirty or forty 
feet it falls. There they have got very high 
banks. It is there that it breached last year. 
Again, this year in the upper reach it 
breached. 

Some hon. Members were very critical of 
these breaches. They asked. What are you 
doing about it ? What can we do if it fails ? 
Unusually it had been breached. We know 
how to make it completely foolproof, but then 
it means a very large amount of money. Money 
has to be dumped in. Anyhow, I am not afraid 
of criticism, but I am afraid of the fact that 
because of that breach, the whole scheme has 
been rendered ineffective. When the breach 
has occurred, we have to stop it, we have to 
put back the water in the old course. If the 
breach had not occurred, if the water had gone 
into the depression, we would have done a 
wonderful job. The Suratgarh farm, which is 
always under water, would have gone on 
wonderfully well. And, therefore, realising the 
importance of this, I haye suggested that we 
should take certain steps. Money does not 
matter. Whatever be the lost, we should make 
these banks completely free from any chance 
of being breached. We have to fill up the 
earth, then put lining on both sides, so that no 
water seeps through. There will be no danger 
to the embankment. So, I have suggested two 
or three alternatives and we are at it. Next year 
we shall see that the diversion scheme 
functions. Then we may be able to save 
Rajasthan and see that the river of sorrow 
does not do any more havoc in that area. 

SHRI KRISHAN KANT: What about 
Kishau dam ? 
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DR. K. L. RAO : Kishau dam is a 
construction on the Tons river which is a main 
tributary of the Yamuna, and it is at a place 
where on one side is Himachal Pradesh and 
on the other side is U.P. If the dam is 
completely constructed, then the water which 
is going down the Yamuna river in the flood 
season can be held back and made use of for 
the rabi crop irrigation in the very hungry area 
of Gurgaon of Haryana, Agra area of U.P., 
Delhi water supply, and Rajasthan Bharatpur 
area. It is a very useful one. But the whole 
trouble always is that we are racing with 
finances. There the question is one of finance 
again. I do not know whether we will be able 
to take it up in the Fourth Plan because so 
many other projects are on, and at any rate the 
investigations are nearing completion 
practically, and it can be accelerated. The 
main thing is I am not sure whether we will be 
able to take it up because all the States 
concerned are complaining of shortage of 
money. There is not one single rich State in 
this group. There are five States concerned in 
this, including Delhi. If all the five people 
share saying, "All right, we wiH put two 
crores, you put two crores", then we can 
easily take it up. Nobody has got the courage 
to say that, either Rajasthan or Haryana or 
Delhi or U.P. or Himachal Pradesh. All are 
sailing in the same boat. There is no rich 
State. That is the whole trouble. 

SHRI BANKA BEHARY DAS : You 
have forgotten about Suvarnarekha. 

DR. K. L. RAO : I have not forgotten about 
that. I will come to it. Leaving Rajasthan I 
must take up West Bengal. West Bengal has 
suffered very intensely this year. Practically all 
the districts have suffered, and the worst, of 
course, was Midnapore. In Midnapore what 
happened is that there are Sabang area, 
Dugdal and Ghatal, those are the three areas 
which have suffered very intensely. One of 
the main reasons is, the water has come—I am 
wondering where the water has come from. 
The water has come from Suvarnarekha river. 
What is happening is, last year also Contai 
area was flooded, not this year. Contai town is 
not flooded this year. This year again the 
water spilled over from the Suvarnarekha 
river. I find that it is absolutely essential that 
we should construct a bank on the 
Suvarnarekha on the Bengal side.    But 

once you construct it on the Bengal side, then 
it will have reflection on Orissa. Therefore, 
we must construct it on the Orissa side which 
will save Balasore and other neighbouring 
areas. Therefore, it is that 1 have thought that 
we should carry out this construction of the 
embankment on these two sides of the river 
Suvarnarekha. I am taking steps in that 
connection. In West Bangal, there are 
practically no drainages. There are no 
drainage channels at all for want of 
maintenance. All of them are completely 
rendered ineffective. That is the chief 
difficulty. Take, for example, the Damodar 
river. On Damodar river we have constructed 
the dam. As a result of this the water flowing 
down the river is much less, far less. The fact 
that the water was coming less made the 
people occupy the whole bed of the river. 
Now there is no Damodar at all in the lower 
portions. We cannot recognise the Damodar. 
The whole area is now fields. The nature of 
course rebels. Nature will not take it lying 
down like that. So, when the water was 
coming more and people obstructed it, it has 
spilled over and spoiled some land, crossed 
into Mundeswari and joined ihe Rupnarain. If 
a little amount of water is let down from the 
Damodar Valley dam, it immediately affects. 
Therefore, I have discussed with the officers 
concerned, and I am very emphatic that we 
should revive this Damodar river at least to a 
much lesser extent. Before ten lakhs of cusecs 
were involved. Now it will quite suffice if we 
have 2i or 3 lakhs, much less because of the 
effect of the reservoir. Therefore, it is very 
essential that we should have this drainage 
system developed in West Bengal; whether it 
is a question of 24-Parganas where there is 
again very acute flood, or the Howrah or 
Hooghly district, any district in West Bengal, 
you take it for granted that it is a question of 
drainages. The drainages have got to be 
attended to. 

Coming to Orissa, Orissa is a State where 
you have got a large number of very beautiful 
rivers, very good rivers. The fact that we have 
not been able to control' of all them except 
Mahanadi makes immediately that State 
viable for simultaneous drought and flood 
conditions. That is the only State where 
drought and flood are living side r/y side. 

SHRI BANKA BEHARY DAS : Even in 
the same year. 
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DR. K. L. RAO : No other State has got 
that peculiarity, because the rivers are there 
but the rivers are not managed. Therefore, it is 
drought-striken. When the river goes up, then 
the flood occurs. There is almost a 
simultaneous or successive occurrence of both 
of these. Therefore, the only way to get over 
that is to undertake construction of reservoirs 
and development of these rivers. But it all 
means money. Unfortunately the Orissa plan 
is so tight that we are not able to push even 
Rs. 10 crores into that plan. The Population of 
Orissa is less. If the population is more, we 
could have pushed in some more money. 

SHRI BANKA BEHARY DAS : They 
should develop that ? 

DR. K. L. RAO : Orissa can be a very 
prosperous Slate and it is one of the best 
States of India. It is a highly potential State. 
The only trouble in Orissa is that, as the hon. 
Member has said, the roadways have not 
provided a sufficient amount ol opening. 
There is a road Calcutta-Madras road, running 
right across the whole river system and that 
road cuts across the whole drainage system and 
obstructs the flow of water. Therefore it is that 
there is a heavy congestion. Last year when I 
went there, I was very sorry that a man-made 
interference has resulted—all over all are poor 
people ; everybody has got a mud house, very 
neat and very nice mud house; everything was 
in a collapsed condition. Therefore, we should 
construct as many bridges in that highway as 
possible. I have been in correspondence; to 
some extent we have succeeded. Therefore, 
the subject has to be pursued by the Central 
Government and'by the State as well. Of 
course it may be that sometimes so much 
bridgeway is not necessary. Even if it is 
required once in, say, a few years, even then it 
is worth it. In that way the hon. Member can 
pursue that subject more and more and see 
that it is done. 

SHRI    BANKA    BEHARY    DAS : 
Your Transport  Ministry have got  the 
national highway. 

DR. K. L. RAO : I must speak of Kerala. 
About the Kerala State, none of the big rivers 
there has given any trouble. There is heavy, 
intensive rainfall in two districts, Calicut and 
Cannanore.    The frequency is once   in 

hundred years. The mountains are very near 
the coast. That heavy intensive rainfall flows 
down for a small distance; the water cuts 
across the plain, and il has caused the havoc. 
All the mud houses have simply flowed down 
and a number of people have slipped out. 

In these two districts because of the heavy 
and intensive rainfall all that damage has 
occurred. What is required there is not so 
much flood control but a substanlial 
construction of houses. The collapse of the 
houses has caused all that death, all that 
trouble. We have got to ensure a certain 
amount of minimum safe housing 
accommodation in such a heavy rainfall area. 
That is what is required in Keraia.. 

Now, I have got to reply to the points    
raised      by    other   honourable 
friends    .    .    . 

THE VICE-CHAIRMAN (SHRl AKBAR 
ALI KHAN): How long will you take, Dr. 
Rao ? 

DR. K. L. RAO: Another ten or fifteen 
minutes. 

The Government is taking every care to see 
that the flood control problems are solved. It 
is paying attention. We have seen the hon. 
Prime Minister here. She found time to come 
round here and intervene, to say a few words of 
cheer. Actually, she wanted to go much earlier 
to Gujarat. I do not know, whether in this 
House or in the other House, somebody was 
asking why the Deputy Prime Minister has 
not gone there why the Prime Minister has not 
gone to Gujarat. The Gujarat Government 
said that the Prime Minister should not come 
now, that they are all engaged in . . . 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): Relief measures. 

DR. K. L. RAO : . . . relief measures. 
Actually when I went there, I went round by a 
separate plane. Actually I wanted to land in a 
helicopter. This big plane cannot land 
anywhere in the flooded areas. But I was 
consciously stricken, I felt that I shall not ask 
for a helicopter because it was carrying food 
packets and by taking that, yourself, you are 
depriving them of something, instead of 
doing something useful for that area.    It is all 
right. .. 

SHRI Z. A. AHMAD : It is necessary that 
leading people should go and see.. 
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DR. K. L. RAO : That is true. That is why 
in the case of Assam the Prime Minister 
rushed. But here in Gujarat. the Government 
there said that she should come in the next 
week, about the 24th or the 25th, and she is 
going there accordingly. Of course, you know 
that the Deputy Prime Minister has already 
gone there. 

Now, what I want to submit is that we are 
alert. After all, it is a national problem, it is 
our own problem, and we should always try 
to do the best. 

I have taken a lot of time. 

I want to submit that having heard the hon. 
Members, I have thought that we should 
attend to some of the suggestions. One is this 
flood-plain zoning. 1 propose to bring 
forward a Bill to ensure a regulation, a new 
approach to the whole problem because we 
have been so far adopting engineering 
measures only. We should adopt some new 
approaches, new things, diagnose the 
problems, why is it that flood damage is 
increasing in the recent years ? It is not that 
the flood areas are increasing or the rivers 
have swollen all of a sudden. It is because of 
people going and interfering with the flood-
plain.. The value of the lands rises high. 
Therefore, we must take steps in the direction 
of flood-plain zoning. 

I think the hon. Mr. Krishan Kant has 
mentioned that it is very necessary for us to 
attend to the land management. That is very 
important. As soon as a water drop falls, we 
should absorb it or prevent it from running. 
The flood consists of a lot of drops. When 
every drop starts flowing, the flood increases 
and for that, Iand management is the best. 
That is to say we should put plants and forests 
and so on, or make the soil loose or porous. If 
it is a steep slope, then we do contouring or 
terracing. As Mr. Ahmed said, some of these 
are small, little works, which require patience. 
But once we tackle, the works contribute in a 
retarding the flood occurrence. 

About land acquisition, it is very 
important. We find people often saying that 
they do not give the land. When we have to 
dig the earth, they say, "no." Therefore, 
something we must do to enable acquisition 
of lands required for flood control works. 

There are rules for financial assistance for 
relief works. The Finance Commission fixes 
for each State so much amount of money as 
the money that the state must spend for 
natural calamities. When the amount of 
money that you spend exceeds that amount, 
75 per cent of that is given by the 
Government of India. It is a very well-set 
formula. And according to that, there is no 
question of any financial difficulty. This is in 
regard to relief operations. With regard to 
damage, for example, the Kerala Government 
has been given Rs. 1 crore immediately. I had 
a discussion with the Irrigation Minister about 
this. The idea is that the tanks have been 
breached and the estimated cost of repairing 
all those tanks is about Rs. 1 crore. If we give 
that money and repair those tanks, as they 
have the north east monsoon, they will be able 
to conserve water and use it in the second 
crop this year itself. It is for that purpose that 
the money was sanctioned. The State must 
send in their statement of flood damages and 
a team goes from the Finance Ministry from 
the Centre to estimate the amount of finance 
to be given to the State. Immediate assistance 
is given in some cases. So, finance is there, I 
mean, for immediate relief. I quite agree that 
there is not an organisation which rushes in 
immediately for the taking up of the relief 
work. That is very important. That is lacking. 
In the United States of Amercia, the Army 
goes in immediately and takes command of 
the whole flood control situation. I think four 
years back in Delhi we had a heavy and 
serious flood. There were conflicting interests 
between Punjab 3nd Delhi States with regard 
to the Dasa Bund. The bund was about to 
breach, there was a lot of trouble. And we 
called in the Army which did a meritorious 
work at that rush hour. But the Army was 
very reluctant in participating in this kind of 
activity. We should have an army, not all, 
some army, some units of it, especially 
trained, with a fleet of equipment and boats 
etc. They require some special boats, flat-
bottomed boats. They require a certain amount 
of machinery. That was actually suggested at 
that time. But the proposal was not accepted. 
If not the Army personnel—they may not be 
able to spare the Army—we may set up some 
sort of Home Guards and give them training 
and equipment. That is a very good 
suggestion which    I    shall 
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[Dr. K. L. Rao.] 
try to pursue, that is, organising an anti-flood, 
flood-fighting force, and then rushing it, to 
deal with breaches etc. Suppose there is some 
such force like that, probably we could have 
mitigated the damages or the effect of 
suffering ; the suffering might be much less. 

SHRI BANKA BEHARY DAS : More 
important is rescue work. Rescue operations 
can be done by that. 

DR. K. L. RAO : That is quite correct, 
rescue. Or sometimes a breach is to be closed. 
A lot of assistance can be given. 

It was suggested in the other House also 
that we should associate the Members of 
Parliament in these discussions because the 
hon. Members, coming from their respective 
areas, will have more intimate knowledge, and 
what is required in the case of flood fighting 
or the drawing up of plans for fighting the 
floods is that we must have an intimate 
knowledge of the rivers. It is no use drawing 
up a plan from here. In that connection, I was 
thinking that we should form some sort of a 
Parliamentary Committee—call it a Consul-
tative Committee or an advisory body of 
Members of Parliament—and we shall then 
meet from time to time to especially deal with 
this old and great problem, and that would be 
a very good way in which we can get together 
and decide on the techniques for tackling the 
floods. 

I am sorry, I have not replied to all the 
Members' points. A lot of them are there.    In 
fact, I have not entered 

the problem at all. But I have noted some of 
these suggestions and I hope I shall have the 
privilege of serving the House by 
implementing their suggestions. 

I was very much struck by what Mr. 
Dahyabhai Patel said, that we should not have 
any more occasions for discussion on the 
floods. We shall so concert our measures that 
there shall not be any necessity to have dis-
cussions on floods. I think it is a very good 
wish of one and all of us and I only hope that 
in the next year we shall take sufficient steps 
and that nature will also help us. 

We shall see that the suffering from the 
floods and the damages due to the floods are 
decreased. 

I once again thank the hon'ble Members for 
their very excellent participation in this 
debate. 

DR. Z. A. AHMAD : I want to thank Dr. 
Rao for his very satisfying reply. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Dr. .Rao, we appreciate the 
comprehensive survey for effective measures 
to be taken to control the floods. 

The House stands adjourned till eleven 
o'clock tomorrow. 

The House then adjourned at 
half-past six of the clock till eleven 
of the clock en Wednesday, the 
14th August, 1968. 
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